
S h ri S. C. Samanta (T a m lu k ): In 
1823 railw ay finance w as separated 
from  general finance, by  a convention.
A . resolution was passed accord ingly 
in the then Central legislature and the 
railway bad com plete control over its 
finances and organisations. B y  this,
It was not m eant that the G overn 
ment had no control over railw ay 
finances. The G overnm ent had o f 
eourse overall control. But now, we 
Snd that at intervals, these conven 
tions and resolutions are being renew 
ed and review ed according to the 
amounts that are to be allotted to the 
general finances from  the railw ay 
finances. A ccording to  that conven
tion and resolution, the railw ay had 
presented their budget every year, 
and the general budget had nothing 
to do w ith it. This year, a ll o f  a 
sudden, in the general finance, an 
increase o f  railw ay fares has been 
m entioned. W hy has it been done? 
W h y has the Railw ay Minister, in 
his speech, mentioned that about the 
increase o f  passenger fares, “X am not 
doing anything but the Finance M inis
ter m ay do something” ? W hy should 
It be so?

M ay w e not claim from  this House 
that that resolution and convention 
should first be biTfught before this 
House, passed, and then, necessary 
procedure be fo llow ed? I think this 
procedure should be adopted, and the 
procedure that has been taken should 
be corrected in future. I hope that 
the R ailw ay M inister w ill give 
thought to this matter.

The present Railw ay M inister was 
the M inister o f  Communications som e
time ago. I brought in a resolution 
to the effect that the posts and tele
graphs finances should be separated 
from  general revenues. They could 
not accept it. M y proposal then was 
that if  they could not seperate posts 
and telegraphs finances— a subject 
which is akin to the railways in 
many respects— they should take up 
the railw ay finances w ith  the general 
finances, and no discrimination need 
be made. Still, that was not done. 
Now. the Communications M inister
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having becom ing the R ailw ay M inis
ter has yielded to the Finance M inis
ter encroaching upon the thing. I- 
think a time w ill com e when ra ilw ay 
finance w ill be amalgamated with the 
general finance.

Sir, m y friend Shri Dange suggest
ed yesterday that the electrification 
of railways can wait. 1 w ould b eg  
o f him to reconsider it. The- 
im provem ent programm es that has- 
been taken up and considered by  xrta 
Railway Board and by this House, in 
respect o f the first and second F ive 
Year Plans prove that all items cannot 
wait and that all items should toe 
taken up. This electrification o f  
lines was considered for a long time. 
It is not for  any imaginary purpose 
that Rs. 80 crores w ill be spent on 
electrification. It is a necessity.
Last year, a com m ittee was appointed 
by  the railways to go into the ques
tion o f  overcrow ding in trains. T h e y  
dealt with overcrow ding in B om bay, 
Calcutta and Madras and in som e 
other places. They have subm itted 
their report as to how  to tackle w ith  
overcrow ding. W e always decry
the railways because they cannot p ro 
vide space for  passengers w ho have- 
sometimes to ascend to the top o f  the 
trains for travelling. For the trans
port o f  goods and passengers, should 
w e not take the necessary m easures? 
The railw ay line that has been p ro 
posed . . .
17 hrs.

[ M r . S p e a k e r  in  the Chair ]
Mr. Speaker: Order, order; it is n ow  

5 o ’clock. The hon. M em ber m a y  
resume his speech tom orrow.

RESOLUTION RE: THERM O-NUC-
L E A #  TEST EXPLOSION S

The M blhter o f  Defence (Shrl< 
Krishna Me non) rose—

Shri V , Raju (Vishakhapatnam ):
With your permission, I w ould like to 
ssy a few  words. I am rising on  a. 
point o f  order for  the reason that th*:



Governm ent is not g iv in g  us sufficient 
opportunity to  debate foreign  affairs 
during the current session. There
fo r e ...........

M r. Speaker: N o, hon. M em ber has 
ot the right td interrupt the p ro - 

:eedings o f  this House.

Shri V . R a ju : That is true, but w e 
w o u ld  like you  to perm it a long 
•debate on  this issue.

M r. Speaker: I f the hon. Membei
■wants to m ake any subm ission, hi 
“w ill k indly w rite to  m e. W ithou 
ra y  permission, excep t those thing: 
ifoat are in the O rder Paper, nothini 
e lse  can be raised, unless it is a point 
■of- o r d e r  w hich  w ill prevent the fu r 
th er  proceedings o f  the House. He 
m ay w rite to m e or see me.

Shri V . R aju : I hope you  w ill g ive 
us an opportunity to debate foreign  
■affairs.

Mr. Speaker: W hatever is reason
ab le  I w ill alw ays do.

Shri Krishna M enon: The resolution 
that stands in m y name, I have sub
m itted on behalf o f  the M inistry o f 
External A ffairs and is one w hich 

•causes concern not on ly to the M em 
bers o f this House and this country, 
but the vast m ajority o f  peoples in the 
w orld . * This matter cam e before  the 
House fo r  the first tim e in February,
1954, when in a statement m ade by 
th e  Prim e M inister, this House called 
fo r  what was ’ called a stand-still
agreem ent on atom ic explosions—
nuclear and therm o-nuclear exp lo 
sions. Since then this idea has 
gathered m om entum in the w orld . 
W hile there are considerable d iffer
en ces  regarding the general problem  
•of disarm ament or the degree o f  con 
trol and inspection that have to be 
introduced in regard to nuclear and 
therm o-nuclear weapons, there has 
been a grow ing volum e o f  opinion in 

-every cou n try ...........

Shri BraJ R aj Singh (F irozabad):
-On a poin t o f  order, Sir. Can the
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hon. m em ber speak w ith ou t th e  reso
lu tion  be in g  form ally  m ov e$  in  the
H ouse?

Mr. Speaker: H e w ill first o f  a ll
speak and m ov e  th e  resolution  at t in  
end; it does not matter.

Shri K rishna M enon: ...........w ith
reference to  m aking a beginning in  
that d irection  fo r  the suspension o f  
these w eapons. This resolution  has 
been before  the H ouse; it has been 
circulated. B ut in v iew  o f the obser
vation w hich  has now  been  m ade, I 
w ill read it out. I hoped that the 
time o f  the House w ould  b e  saved.

M r. Speaker: I take it that the hon. 
M em ber m oves it as in the O rder
Paper.

Shri K rishna M enon: I m ove the
resolution as it is on the O rder Paper.

M r. Speaker: I w ill treat it as
m oved. T he hon. M em ber can pro
ceed.

Shri Krishna M enon: The tim e that 
is available to the House to debate 
this matter is so b rie f that it is 
essential in the beginning to m ention 
its scope and its purpose. The resolu
tion deals, in the first pargaraph, 
w ith the general problem  o f nuclear 
and therm o-nuclear war. But the 
bulk o f  it is concerned with the 
mere im m ediate concerns in regard 
to the effects o f  radiation arising 
from  these experim ents w ith refer
ence to  mass destruction.

I w ant to  say at this stage that the 
approach that the G overnm ent makes 
to his problem  in m oving this resolu
tion before  this House is not one o f  
criticism o f  any other great pow er 
concerned in regard to  the general 
policy . This resolution is not on the 
issue o f  foreign  policy , bu t is con 
cerned w ith the results on hum anity 
the present generation and the future 
and is intended to express the view! 
o f  this House and this country tt 
push on the gathering m om entum  t< 
add to  the gathering m om entum  lot 
the suspension o f  nuclear and therm o 
nuclear tests, so  that in  th e course o
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the observations one has to make, if  
references are made to the participa
tion o f  any particular country or to 
the explosions for w hich they are 
responsible, it may not t>e taken, not 
in this House but outside, that it is 
intended as a criticism o f  a destruc
tive character.

Secondly, I w ould like to say that 
nothing that is said either by  m yself 
or  in this debate w ill ever be 
construed by our people or others as 
any desire or any lack o f recognition 
o f  the great revolutionary changes 
and the revolutionary progress that 
has been made by the discovery or 
rather the release of atom ic power. 
T h e  fact that w e  condem n and regret 
the use o f this pow er o f mass des
truction does not mean that we lag 
behind anyone in the desire to see 
nuclear and therm o-nuclear pow er 
develop for peaceful purposes. There
fore, while hard things may be said 
and the picture that is drawn o f the 
destruction in works both to the 
w orld as it is today and the genera
tions that w ill com e after us may be 
uruesome, that is only one side o f  the 
picture. Given the capacity o f  man 
to apply his great talents and 
resources at his disposal fo r  the ser
vices of mankind, this new power, 
the beginning of which was known to 
the world, which was made available 
to the world in the beginning o f  this 
century, can be o f very great service.

The resolution deals in the first 
paragraph with the long-term  prob
lem of the prohibition of atomic 
weapons. This country and the G ov 
ernm ent on behalf o f  this country 
have said in every international dis
cussion, in every international gather
ing which has debated this point, that 
w e stand unqualifiedly and without 
Reservations for the total prohibition 
o f nuclear and therm o-nuclear weapons 
and all form s of nuclear and therm o
nuclear and biological war. There
fore, there is nothing new  that is 
stated here; w e have started and used 
our ow n initiative and such opportu
nities as presented themselves to

promote the ’efforts towards restrain
ing the further developm ent o f these 
weapons.

The approach to the short-term
problems is contained in paragraphs
2 to 6 . At this stage, one should 
refer to the begin. tur\.g tKe 
ment o f this new energy, going back 
to the beginning o f this country, in 
1913 when Lord RutherforJ split the 
atom. But he did not believe— he 
died in 1937— that atomic energy 
w ould t;ver be used in large-scal* 
war. Till 1937 it was regarded as a 
laboratory experiment, interesting in 
its way and a great contribution to 
science. In 1932 came the experi- 
m f.its o f Cockraft (and also Chadwick 
on neutrons) who disintegrated the 
atom using artificially accelerated 
particles for bombardment. It is from  
that time onwards that the new deve
lopment begins. In 1938, a y e a r  
before the war, when in Germ any 
w ork was being done on further 
atomic researches, Hahn and Stras*- 
man started w ork on the splitting o f  
the uranium atom. From that period, 
the whole of the atom ic pow er has 
come into the field o f  weapons.

So far as the use o f  them as, what 
is popularly known as bombs, w«a 
concerned, in the July o f 1984 at 
Alam agordo, in New M exico, the 
United States exploded the first 
nuclear bomb. Com pared to the 
modern bomb it was a little toy. Th* 
next month tw o bombs w ere dropped 
in Japan, one on Hiroshima and the 
other on Nagasaki. I w ill refer t* 
them in a short w hile when w e deal 
with the destructive effects o f these 
bombs.

These weapons, Sir, are o f  three 
kinds. It is necessary to refer to 
them not in order to introduce into * 
parliamentary debate a great deal o f 
detail, but it has reference to the 
present-day developments. The first 
o f these atom bombs, a typical-sized 
one which has an explosive pow er 
equivalent to 20,000 tons o f  T.N.T., it 
what is called a fission bom b and It 
consists ot fissile materials, such M
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[Shri K rishna M enon] 
uranium* 235, plutonium  and a num 
ber o f  other m aterials. N ow  the a to 
m ic pow ers have m oved fa r  aw ay 
from  there and today the atom ic bom b 
hold is m erely  used as a m atch to 
ignite the h ydrogen  bom b.

The second type o f  bom b is the 
fusion bom b w here exp losive  action 
arises from  the sudden evolution  o f 
energy in a “ fusion”  process in  w hich  
various form s o f hydrogen  interact to 
produce helium . N ow  w hat happens 
is that the process that takes place is 
essentially analogous to  cum bustion, 
but the ‘m atch’ required to “ ign ite”  
it must produce an initial tem pera
ture of som e m illions o f  degrees 
centigrade. Such tem peratures cou ld  
on ly  be  achieved b y  using an 
atom ic bom b. The tem perature that 
js produced in the core o f  a therm o
nuclear bom b is several times, I am 
told, the tem perature at the centre 

the sun.
N ow  com es the third type o f  bom b 

about w hich there is a considerable 
am ount o f discussion. But it is 
believed  that the tw o great atom ic 
pow ers have- already tested them. 
That is the fission-fusion-fission bom b. 
That is w orse than the fission o f  the 
atom bom b and fusion o f the h yd ro
gen bom b. This third type o f  bom b, 
believed to have been tested, consists 
o f II.-bom b surrounded by a shell o f  
ordinary uranium. Copious quantities 
o f  fast neutrons are produced. They 
are able to produce fission in uranium 
-L'nfi. The explosive pow er o f  an 
A .-Bom b m ay be increased enorm ous
ly w ithout any proportionate increase 
i ' 00 <t. Bom bs o f this type in the 
10-million ton TN T equivalent class 
have been believed to have been 
to -ted Thi: is the latest developm ent 
in regard to this terrific pow er of 
destruction.

Now, the normal effects of these 
bom bs are three-fold . One, the blast 
that they create: the mere pushing of 
air that destroys edifices, structures 
and anything that is around. The 
second is the heat that is generated 
and the third is radition. The greater 
part of what I have to say this a fter
noon w ill bo devoted to the If.sl, but

both  in H iroshim a and N agasaki the 
dam age was largely  carried  b y  blast 
and heat; in  H iroshim a nearly  90 
per cent, o f  the houses w ere  destroyed 
b y  the blast and the heat; and about
365,000 peop le o f  that city  w ere 
afflicted.

In regard to the effects o f  the 
bom bing o f  these tw o Japanese cities, 
studies made afterw ards show ed that 
peop le w ho w ere there at that time 
and survived, or even  the soldiers 
w ho w ent there thereafter, suffered 
from  the effects o f  radiation and 
some o f  them  began to show  signs of 
leukem ia —  b lood -ce ll cancer —  and 
other types o f diseases.

N ow  the effect o f this bom b today 
com pared to hydrogen  bom b as I said 
a little w hile ago was equivalent to 
som e 20,000 tons o f  TNT. But a 
m odern hydrogen  bom b, a typical 
bomb, is about tw enty megatons. 
believe the last one exp loded  was 1 ' 
These new bom bs are a m illion  tiirtss 
m ore pow erfu l than the bom bs drop 
ped at Nagasaki and Hiroshima.

Shri Bharucha (East K handesh): 
Thousand times m ore pow erfu l.

Shri Krishna M enon: Yes. thousand 
time;-. W e, therefore, are in a posi
tion o f having to com pare what m ay 
be called this process o f  nuclear w ar 
as against the m olecular w ar o f  old 
times The use o f these weapons 
today are not confined to the bom bs, 
a larr^ stockpile of w hich exist in 
every countrv. but their introduction 
into what are called tactical weapons, 
w hore it is assumed that an atom ic 
head in a cannon w ill produce the 
effect o f a thousand tons o f  TNT, and 
if vnu use a thousand o f them you 
have vptv considerable effects in this 
way. Tt is also know n that these 
tactical weapons are portable and 
could be used as m olecular weaponc 
w ere used before  as conventional 
arm?.m?nt. If you add to it the use 
o f atom ic weapons as warheads to 
guide missiles, then you .have a situa
tion w here the w orld is faced b y  the 
effect o f this destructive pow er in a 
w av w here no country, no institution 
can e^cntje and hum anity as a whole
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can only perish. If these weapons 
w ere used fo r  war purposes, there 
w ould be very  little left in the w orld, 

.in the way o f  civilisation as w e know  
it. I think it is useful for the purpose 
o f  this debate, as the im pact o f what 
w e say here m ay have on public 
■opinion, to refer to one or tw o o f  these 
-effects.

I w ill read the first one. w hich  is on 
the individual. This com es from  an 
A m erican A rm y Colonel w ho addres
sed the S ixty-S econd  Annual C onven- 
•tion o f  the Association o f M ilitary 
Surgeons in the United States. This 
is what he said:

“ An atom bom b explosion pro
duces coagulation o f  the tissues 
and the mechanical destruction 
o f  the choroid in the retina by 
converting the tissue fluids into 
steam and thereby exploding 
the retina ”
That is the effect on the individual. 
1 have here considerable material 

v. ith regard to the bom bing o f the 
two Japanese towns. .In  Hiroshima 
niw t of the w ooden houses within a 
radius o f one kilom ete^ from  the 
hypocenter wore instantly crushed to 
p.cot's and the whole of the town was 
■ V-itioycJ. What is more important 
; that concrete buildings though they 
.‘•1 lowed a creator endurance, were 
alsc> subject lo  fire and blast. ana 
dest royed.

Tlio bom b dropped on Nagasaki 
was more pow erfu l than that of 
Hiroshima, but its destructive force 
was greatly influenced by the hilly 
terrain o f the city. This is a factor 
that goes into such protection as one 
may seek from  atomic warfare. The 
num ber o f afflicted people in H iro
shima w ere: 78,000 dead; 37,000

, .^wounded; 14,000 w ere not to be found: 
"v’'235,000 afflicted; making a total o f

365,000 in a small city o f Hiroshima.
Scientific experiments have been 

made as to the results of atomic war 
and the atom ic bombardment on a 
country under present conditions. The 
present conditions vastly very from  
Hiroshim a and Nagasaki. I think the

most inform ative of these are the 
civil defence operations conducted in 
the United States in June 1955 under 
what h  called “Operation Alert” . In 
the 1955 exercises it was assumed 
that the United States was struck by 
about sixty atomic and hydrogien 
bombs. Based on the data collected 
by the Bomb Damages Assessment 
Group o f the Civil Defence Adm inis
tration it was estimated that at the 
end of the first day of the attack 
more than eight million people were 
killed and another eight million 
would have died a lew  weeks later. 
About a quarter of the deaths would 
have been caused by radio-active fa ll
out; that mem s, even if they had 
been hundreds o f miles away from the 
explosions, they w ould still get killed. 
‘ ‘It is also estimated that the attack 
w ould have damaged 11 million dw el
ling units and rendered about 25 m il
lion people homeless. In New York 
alone, a five megaton bom b at 
surface-burst (that is, burst on the 
ground} w ould have killed about 3 
million people, that is 30 per cent, o f 
New Y ork ’s population, and injured 
another 23 per cent. That is, out o f 
every eight New Yorkers about three 
were estimated killed and two injur
ed.”

The blast effect o f a single therm o
nuclear weapon is enough to destroy 
the very largest o f the cities. Its 
radiological effect is enough to 
devastate an area as much as that of 
some of the largest States in our coun
try 100,000 square miles can pro
bably be taken as a reasonable figure 
for the area o f radiological hazard 
arising from  a multi-m egaton bom b-
100.000 square miles is not a small 
area. It is in fact somewhat less 
than 1/500th part o f  the total land 
surface o f the earth.

The British research on this, the 
results o f  which are more conserva
tive. as can be expected, states thus:

“ Given a sufficient number o f 
bombs, -to part o f the w orld w ould 
escape exposure to biologically signi
ficant levels of radiation; to a greater



[S hri Krishna M enon] 
o r  lees decree, *  legacy  o f  genetic 
d u n a fe  w ould  be incurred anil u  
increased incidence o f  delayed effects 
•n the individual w ould  probably  be 
induced. A lthough  it is difficult to 
im agine the general occurrence o f 
radiation intensities w hich w ould  
elim inate the entire hum an race, 
atom ic w arfare on a large scale could 
not fail to increase for m any genera
tions the load o f  distress and su f
fering  that individuals and all human 
societies w ould be called upon to 
support.’*

A n  A rm y General, General Gavin, 
was called before  the Senate Enquiry 
Com m ittee last year, and he was 
asked by Senator Duff w hat he 
thought w ould  be the effect o f  atom ic 
explosions, o f  bom bs dropped on 
Siberia, on the Russian people. This 
was his answer. He said he was not 
really com petent, and he said ‘you  
have to ask the A ir  F orce ’. This is 
w hat he said:

“ Current planning estimates 
run on the order o f  several 
hundred m illion deaths that 
w ould be either w ay depending 
upon w hich w ay the w ind blew .”

Therefore, it is possible fo r  the peo
p le  w ho release the bom bs them 
selves to be killed.

“ If the w ind b lew  to the 
south-east they w ould  be m ostly 
in the U.S.S.R., although they 
w ould  extend into the Japanese 
territory and perhaps dow n into 
the Philippine area. I f  the w ind 
blew  the other w ay, they w ould 
extend w ell back up into W est
ern Europe. A nd I use the figure 
“several hundred m illion ’ , w hich  
contrasts w ith one estimates that 
w e hitherto have.”
N ow , this is the situation in w ar 

time. But, fortunately, although
there are threats o f  war, w e  never 
had the experience o f  the use o f  
these weapons fo r  the purpose o f
mass destruction, except the tw o
cases I have m entioned, at the end o f  
the Second W orld  W ar.
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But w e  are now  concerned with, the 
large num ber o f  explosions that ana 
talcing place, each  on e  probably  m ar* 
stupendous in its effect. A n d  i f  w e  
are to understand the p ow er o f  thete 
explosions I think the best th ing is  
to say that the last exp losion  o f  the 
United States, the b ig  one that w as 
exp loded  in Bikini in 1994, fo llow ed  
by  that o f  the U.S.S.R. in N ovem ber
1955, are both supposed to  be m ulti
megaton bombs. A nd scientists have 
calculated— and I am told  accurately 
— that the exp losive pow er o f  each 
one o f these bom bs is m ore than 
double the exp losive pow er o f  th* 
explosives used in all the w ars in 
civilisation.

Shri Bharucha: Three times as
much.

Shri Krishna M enon: W e are
inform ed that the chem ical explosive^ 
required to make this kind o f  baiv* 
w ould cost Rs. 2,000 crores and w o u li  
occupy m any hundreds of buildings 
like this; and at the same time, one 
o f the bom bs w ould probably cost a 
few  crores o f rupees. It might 
interest the Finance Minister to know  
that there is some econom y factor, 
but o f a character w hich  is very 
gruesome.

On the whole, the calculations are- 
that there have been 110  o f  these 
atom ic and therm o-nuclear explosions,, 
seventy by the United States, thirty 
by the Soviet Union and ten by  the 
United K ingdom . I w ould like to say 
here that these are on ly rough esti
mates, because each o f  these countries 
is not likely  to reveal the exact 
figures.

Now, in regard to the effects ol 
these explosions, 1 w ould  like to deal 
w ith  them under four heads. Tht 
first o f them are the general effects 
of these explosions. The purpose oi 
this Resolution in asking fo r  a stand
still suspension o f  these explosions u 
that on the one hand that w ould  be 
the first step towards atom ic dis
armament, and i f  there be no further 
experim entation, if  the w orld  power*



concerned w ere brought to- the posi
tion  that there w ould  be no raor« 
experim entation, it means that there

^  w ould  be n o  m ore m anufacture; there 
w ill be  a holding back o f  the progress 
towards atom ic destruction. That is 
one part.

* But much m ore than that— and that 
is w hat concerns the ,vast masses of 
the people, naturally, on account o f 
the suffering that w ill be inflicted—  
are the effects o f the explosions them
selves, apart from  any war. Even it 
there is no war, i f  the experiments 
are made, what are the effects? Those 
effects are o f the third kind, to w hich 
I have referred, arising from  radia
tion, which may be either on the skin 
surface or it m ay dam age and do 
in jury to every part o f  our anatomy.

The latest about these general
• -ffects has been spoken o f by the

v liobel prize winner, Dr. Linus
• Pauling, chemist at the California 

Institute of Technology, when he said 
that the bom b test scheduled fo r  the 
Christmas Island in the Pacific— now 
over— w ould lead to one thousand 
deaths from  leukaemia, that is cancer 
o f  the blood. If the bomb tests are 
carried on at their present rate, he 
said, the number of children born in 
each generation w ith such serious 
effects as feeble-m indedness and de
form ities will be increased by 200,000.
“A ll scientists are agreed that the 
e ffe c ts  o f the H -bom b tests are very 
small when com pared with natural 
radiation” , Dr. Pauling said, “ Bux 
w hen you convert these effects to 
many people, the num ber becomes 
large enough to anyone interested in 
human suffering to be concerned

♦ about it.”

•^,1' It is estimated that the children o f 
•the present population o f the United 
States w ill be some 100 million. And 
today tw o millions of them suffer 
from  deform ities and other results o f  
mutations in the normal course, but 
as a result o f  -these tests those w ill 
be increased by several thousands, and 
m ay be m uch more. And if the tests
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were carried on on a larger scale, it 
would be difficult to say what would 
happen.

According to the British Medical 
Journal, British opinion so far as the 
official, scientific side is concerned, 
has rather tended to say that it is not 
so bad as it looks. The general 
argument has been that in the human 
frame there is so much radiation—  
that is true— arising from  the radia
tion of the rocks around us or the 
potassium in the body and other 
causes. There is natural radiation, and 
therefore the argument advanced—  
not by  scientists, but by politicians in 
the United Nations— is, "Y ou have ao 
much radiation in you, so what does 
it matter if there is a little m ore?” 
The answer»to that is, it is just like 
saying that normally when w e stand 
w e probably carry on our bodies 
somewhere round 15 lbs. o f atmos
pheric w eight per square inch, and so 
with another 15 lbs. we w ill not feel 
uncom fortable. So it is just a ques
tion o f  the margin. I think, Sir, I 
must go through this very quickly.

The British say— this is from  the 
British Medical Journal Lancet:

“ W e are alarmed at what may 
happen if tests go on m uch longer 
and we are unconvinced that harm 
has not already been done. It seems 
that the Governm ent in its attitude 
to the control o f nuclear tests, is 
depending too much on certain 
reassuring facts and not making 
enough allow ance for the big  gaps 
in knowledge.”

I referred to the general effects 
w ith regard to radiation. But the 
main effects arise from  three sources. 
One is contamination, the other is 
genetic effects of the mutations that 
are induced which lead to the birth 
of imbeciles or deform ed creatures, 
and all kinds o f  things like that. Now, 
with regard to contamination— It is 
not as though one picks out from  on« 
country, but it seems we have m ore 
information about it— the first 
hydrogen bom b was exploded in 19M,
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and the w orld  d id  not k n ow  o f  its 
real nature till tw o  years later. The 
reason w as that it happened that 
during the explosion, the Japanese 
fishing craft ca lled  Fortunate D ragon  
— not so fortunate in this particular 
case— carried 23 fisherm en w h o  w ere 
affected, and that cam e to  the atten
tion  o f  the N avy authorities in the 
United States, and their treatm ent 
and look ing after and the general 
pu b licity  brought to  the w orld  the 
in form ation  about the effects o f  the 
hydrogen  bom b. In Bikini, w hich  
bom b is regarded as o f  the sam e size 
as the b om b  exp loded  b y  the Soviet 
Union a few  m onths afterw ards, these 
are the results:

“ Thirteen months after the first 
hydrogen  bom b test in Bikini in 
1954, the contam inated water
mass o f  the Pacific Ocean, at the 
scene o f the explosion, had
spread over one m illion square 
m iles.”

“ T w o days after the 1954 tests 
the radioactivity o f  the surface 
waters near Bikini was observed 
to be a m illion times greater 
than the naturally occurring
radio-activity . This m aterial was 
transported and diluted by 
ocean currents, and four months 
later concentrations three times 
the natural radiation w ere found
1.500 miles from  the test area; 
thirteen months later the con 
tam inated w ater mass had spread 
over a m illion square miles. A rti- 
flical activity had been reduced 
to about one-fifth  the natural 
activity, but cou ld be detected
3.500 m iles from  the source.”

This is the result o f  the exam ination 
and reporting on the sequel o f  Bikini 
bom b.

There was a report in Indian new s
papers at that time that m any articles 
o f  food  sold in Calcutta had been 
found to be contam inated by  radio
activity by  a team  o f  scientists o f the 
Calcutta U niversity C ollege o f  
Science. I have not been  able to 
d iscover w hat further investigations 
w ere m ade in regard to  them. For 
lack  o f  time, I w ill not read out the 
remainder.
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Perhaps, th e m ost far-reaching  
effect o f  radiation, is w hat happens to  
posterity. A b ou t this, there is little  
direct know ledge. E ven if  w e  ■accept
ed  the v iew  that the present hazards 
are sm all, in  v iew  o f the com m on 
judgm ent that the far-reach ing effects 
are not know n, are not measured, the 
exp lod in g o f  these bom bs in such a 
w ay as w ould  affect posterity becom e^ 
a -grave danger. The British R esearch  
C ouncil says:

“There is little d irect know ledge 
o f  the genetic effects o f  ionizing 
radiations on man, but with certain 
reservations it is justifiable to  draw  
upon our kn ow ledge o f  the effects 
o f  radiation on other organisms.** 

Experim ents have been  made on  flies 
and since they breed so quick ly, it 
is possible to know  for how  many 
generations it w ould have effect and 
so on. In the case o f  man, it w ou ld  
take a century to  find out.

“ Damage to  genetic materials 
cum ulative and irreparable.
It must be realised that genetic" 

studies inevitably tend to be slow  and 
that sufficient know ledge on w hich to 
base these firm conclusions w ill be 
accum ulated only after m any years o f  
intensified research.”

The A m erican conclusions on this 
are far m ore emphatic. The National 
A cadem y o f  Sciences o f  the United 
States says:

“ The basic fact is— and no 
com petent persons doubt this—  
that radiations produce mutations 
and that mutations are, in gen 
eral, harmful. It is difficult, at 
the present state o f know ledge 
o f genetics, to  estimate just how  
much o f what kind o f  harm w ill 
appear in each future genera
tion after mutuant genes are 
induced by radiations. D ifferent 
geneticists prefer different w ays 
o f describing this situations; but 
they all com e out w ith  the 
unanimous conclusions that the 
potential danger is great.”
The same conclusions have been 

m ore em phatically reached b y  m ore 
recent investigation. The effect on
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genes and chromosomes which are 
measured in the lower species are 

·-· regarded as sufficient to know that, if 
there were an atomic war or even if 
there were not, but the test explosions 
continued, are enough to induce 
mutations in the whole world of a 
character which will affect a consi-
derable part of the population. So 
much for genetic effects. 

Perhaps the worst effect of the fall-
out from these nuclear bombs is the 
consequences of ingestion of radioac-
tive substances which comes either 
from the air or from the soil. A subs-
tance which the scientists call stronti-
um 90 first came to public knowledge 
only as a result of thermo-nuclear ex-
plosions. This particular aspect must 
concern us a great deal more today. 
Because, during the last two or three 
ye·ars, these bombs inst ead of being 
<~xploded on the surface or near the 

--- , ~rface are now exploded high up in 
: .. higher ' atrnosphere. Ther efore, the 

.__.., immediate con sequences, for example, 
of any explosion in Christmas Island 
would b'e very small. The fact is, 
from the fall -out from these bombs, 
the most h a rmful substance-1 am 
not dealing with all the substance-is 
that called stronti.u.m 90 which is 
chemically akin to calcium and there-
fore, is absorbed in the body in the 
same way a s calcium is absorbed. Th e 
great American authority D r . Lapp of 
the United States Atomic Energy 
Commission, who, incidentally in 
r eviewing the book that h ad been 
publish ed by the Government of 
India, r eferred to the sou ndness of 
the inferences drawn and wondered 
how the Government of India came 
into possession of all this knowleage, 
and suggested that the time had come 
for de-classifying the information, 

, _..says : 
'~ · h h d ·" "The unique nature of t e azar 

··- is indic-ated by the fact that one 
ounce of radio-strontium, or 
about a teaspoonful, contains the 
equivalent of the max imum pos-
sible amount for every person 
on earth. The number of atoms 
in an ounce of material is so 
astronomical, even when divided 

by the population of the earth, 
that it amoun ts to 70 trillion per 
person. M-any po.unds of radio-
strontium - (and this is the 
important part, for, after all we 
hav.e been talking about ounces) 
-are produced in a super-bomb 
·explosion." 

Dr. Kothari, the Adviser to the 
Defence Ministry tells me that the 
amount of radio-strontium that came 
out or would have come out from the 
15 megaton explosion is about 30 
pounds. But, fortunately for us, or 
account .of the enormous heat that · 
gen erated, the whole of the substance 
goes up into higher ·atmosphere and 
probably may take ten years to come 
down . By the t ime it comes down ns 
radioactive effect becomes less. Its 
half life is about 10,000 days. It 
emits r ays which a re harmful to us, 
when it descends from the atmos-
phere, it settles on the gr ound or on 
plants and fol iage which are 
eaten by cattle. The cattle transmit 
some of the strontium 90 to 
the human beings. Fortunately for 
u s, there a r e cer tain defence mecha · 
nisms against strontium in the plant 
itself and in the cattle. But, it is 
pointed out that in the countries of 
Asia, particularly in countries like 
this, where the greater part of calcium 
comes from vegetables, the danger 
is greater. In Western European 
coun tries and the economically 
a dvanced countries, a greater p art of 
the calcium 'is absorbed in the human 
body through milk. But, here, th e 
greater part comes from v egetable 
substances. We, probably, would have 
10 to 100 times more harmful conse-
quences from the fall-out strontium 
than the European populqtion would 
have. That is not an a.r g ument for 
not eating vegetables. But, those are 
the facts. The considerable amount 
of str ontium th;:it 'ts released, when it 
gets into the human body, works into 
bon·e in the same way . as calcium 
does. Calcium builds the bone. 
Strontium creates bone cancer and 
also induces leukaemia and cancerous 
diseases. There is no known method 
of treatment of this though many 
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claim s are made. There are other 
radio-active substances in  same w ay. 
But, this is considered to  be the worst 
enem y in this matter.

I w ould  like to read a little m ore 
about strontium because it is pro
bably the w orst hazard in this. G iving 
evidence before the United States 
Congress, a M em ber o f  the United 
States A tom ic Energy Commission 
w hose name is not revealed, said:

“Let m e be m ore specific. One o f  
the nuclear products released by 
any nuclear explosion is a subst
ance that is called radio-active 
strontium. Unlike ordinary stron
tium, this strontium gives oft beta 
radiation, w hich is one o f  the three 
kinds o f radiation emitted by 
radium. Prior to  the atom ic age, 
♦here was no radio-active strontium 
in the atmosphere o f the earth.”
NTow, that increases the responsi

bility o f those w ho have today the 
pow er to stop these explosions.

“There was no such material 
before the com m encem ent of 
these explosions. The gentleman 
in question continued:

“ O f the radio active strontium 
released in an explosion of a large 
therm o-nuclear weapon, some 
falls to earth rather quickly over 
thousands o f square miles and 
some is shot up into the stratos
phere. From thence, it settles 
down, diffusing throughout the 
w hole envelope o f atmosphere 
that surrounds the earth. Rain
fa ll speeds its descent, but it 
comes down slow ly; only a frac
tion of it is deposited on the earth 
during the course o f a year. 
From  the earth’s soil, radio-active 
strontium passes into food and 
then into the human body, where 
it is absorbed into the bone 
structure.”
And this is what it does:

“Here its beta rays, if intense 
enough, can cause bone tumours. 
W e know that there is a lim it to

the amount o f  .this . strontium 
that the hum an body  can absorb 
w ithout harm ful effects. Beyond 
that lim it, danger lies and even 
death.”

The problem  is to fix the lim it t  
have read out the quantity o f  radi*» 
strontium that falls out from  one e x 
plosion. The statement goes on:

“ In any event, there is a lim it 
to the tolerable amount o f radio
strontium that can be deposited 
in the soil. Consequently, there 
is a lim it to the num ber of large 
therm o-nuclear explosions that 
human race can withstand.

“ The sheer fact o f this effect 
is certain. The new  pow er w e 
have in hand can affect the lives 
o f generations still unborn.”

That is the evidence given to thf* 
United States Congrass by a Member 
o f their own A tom ic Energy Com -., 
mission.

Let me refer to the Japanese testi
mony on this subject. Dr. Tadayoshi 
Doke of the St. Paul’s University, 
Japan, after a detailed examination 
of the problem  of 'Contamination of 
the W orld by F all-out from  N u c le a r  
Test Explosions’, has observed (M arch 
1957):

“The conclusions which may 
be drawn from  the above consi
derations are that, even if the 
tests o f nuclear weapons are stop
ped right now, the average 
amount of accumulating strontium 
90 is bound to exceed the m axi
mum perm issible amount fo r  the 
population.

“ Further m ore, i f  the tests are 
continued at the rate o f today, 
the average amount o f accumulat
ing strontium 90 w ill exceed the 
m axim um  perm issible amount 
fo r  the occupational w orkers."

This statement has not been sub
stantiated b y  anybody e l s e .
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It is believed that the explosion 'of 
<me o f  these .megaton bombs is equi
valent to a ton of radium, that is to 
say equivalent to the radio activity 
a ^o.» o f  radium. The total quantity 
qp radium so far produced is only a 
'e w  pounds. Fortunately for us the 
.radio-activity that is liberated in the 
explosion does not last as long as 
that of radium. Radium would pro
bably last for thousands of years, but 
this goes away after some time, but 
at any rate, the amount of discharge 
at the time of explosion is consider
ed equivalent to a ton of radium.

These are the effects which are now 
being seen all over the world. The 
Japanese have protested 'to a very 
considerable extent. They have 
made representations to various 
Governments against the contamina
tion and the pollution of air and 
watnr.

It is no argument to say that any 
country is exploding bombs on its 
own territory. I have heard it said 
in defence of the Soviet Union or in 
extenuation of their bomb explo
sions that they have offered to sus
pend the tests. I think we are en
titled to ask: if they have offered,
why don’t they suspend them? Sec
ondly, it has been argued that it is
on their own territory. It may be
on their own territory, but the atmos
pheric envelope of this air cannot 
"be partitioned, and what is more, 
nobody can control these winds. 
Even in Bikini, when the wind 
velocity was only about 20 miles an 
hour, it extended to 50 miles on one 
side and 120 miles the other way 
in a few hours.

That takes us to the present posi
tion as to the stage of discussion on 

■.this matter and to the position we 
take up. The Government of India 
have asked for total suspension of 
these tests. They have even suggest
ed that any country that takes the
initiative in this suspension would
make contribution to the whole pro
blem of suspension. And this is not

merely a sentimental position, be
cause when you look at the destruc
tive atomic power and the develop
ment that has been reached, it is like 
this. The atomic Powers today, 
certainly the two great Powers, have 
got the capacity, have got weapons 
of destructive capacity, to wipe out 
tfiis planet. So, if  that is so, what 
is the use of having ten times the 
power of wiping out. You can wipe 
us out only once. Therefore, there 
is nothing more to be gained by these 
experiments of these weapons. And 
their consequences are very serious.

It is true that each country has 
stated that it will stop the tests if 
the others stop it, and they have also 
in the joint communique issued Vrhen 
the Prime Minister went to Moscow 
both condemned the use of these ex
plosions. I have not got the phraseo
logy here, but it says something 
about stopping them, but we have 
said in this resolution that any 
country that either tries to reach 
agreement or takes the initiative in 
suspending these tests would make 
a great contribution in relieving the 
great concern of humanity all over, 
particularly in the countries that are 
near the centres of the explosions. 
Most of these explosions take place 
in the Pacific Ocean or in the large 
land mass of the Soviet Union or in 
the deserts of Nevada in the United 
States, but as I said, the wind doe* 
not wait for anybody, and it depends 
on which way it blows.

It is somewhat of a misleading 
situation that today these explosions 
take place high up in the air, and as 
happened the other day— I speak here 
as a layman— when the United King
dom arranged for a bomber plane to 
go through the cloud, and it was re
ported there was not much damage. 
There could not be very much be
cause it was exploded very much 
high up and the fallout comes down 
slowly only after a few months or a 
few years. Therefore, we are likely to
be consoled that on account o f the
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» « w  technique o f  exploding it so 
high it la n ot easy to  contaminate 
and therefore the result* are not so 
bad.

N ow, our attempts in this connec
tion  both  b efore  the Disarmam ent 
Com m ission and the U nited Nations, 
and the m om entum o f public opinion 
and the various interventions made 
by  the Prim e M inister w ith regard to 
foreign  countries during exchanges of 
view s have resulted no doubt in the 
m om entum  o f  w orld  opinion. In 1954 
when this statement was made in 
this House, that was the first time a 
call was m ade fo r  suspension. It is 
true there are m illions and millions 
of people today w ho join  movements, 
sign manifestoes and so on in sup
port o f  it, and o f  course, there is the 
feeling in every country, G overn
ments apart, that there must be  a 
suspension of these tests.

The objections raised are that it is 
not possible to defcect 'these exp lo
sions and therefore if one country 
suspends it, the other country which 
is not so m oral— and each one says 
the other is not so m oral— w ould go 
on with the tests and w ould be at 
the greatest advantage. The G overn
m ent o f India from  the very  begin
ning have opposed this position. First 
o f  all, they have said that from  the 
amount of scientific know ledge at 
their disposal it is not correct to say 
that you  can explode a Hydrogen 
bom b in your pocket, that is to say, 
detection is always possible. Though 
this position is put forw ard by the 
Governm ents o f  the atom ic countries, 
scientists themselves have supported 
the v iew  that w e have taken. In the 
Bulletin o f  A tom ic Scientists publi
shed in the U nited States this matter 
is discussed and it is said there:

“ It is by  now  generally known 
that testing o f  therm o-nuclear 
weapons cannot be concealed from  
the w orld ; its cessation therefore 
w ill not need verification by  inter
national inspection, which has 
been the bone of contention bet
w een W est and East ever since.

U.N. negotiations concerning the 
control o f  atom ic energy began 
in 1945. The testing o f  in ter
continental missiles is not equally 
easily detected from  outside the 
testing country— if the latter has 
at its disposal the land m asses 
o f  Siberia, or the w ide reaches 
o f  the Pacific. H ow ever, a  relati
vely  small num ber o f  extra-terri
torial, internationally m anned 
radar stations within each large 
country w ou ld  probably  suffice to  
make the concealm ent o f  such 
tests impossible. It can be suggest
ed, therefore, that foo lp roo f 
control o f  the perfection  o f  inter
continental ballistic missiles, as 
such, as w ell as that o f  nuclear 
warheads, is technically feasible 
w itho.it excessive interference 
with national sovereignties. The 
possibility o f  freezing the arms 
race in the w ay suggested. . . .

------ in fact, this was one of the p ro 
posals put by the Governm ent o t  
India before the Disarmament Com
mission to freeze the arms race-------

“ The possibility o f freezing the 
arms race, in the w ay suggested 
...........thus depends only on w he
ther the U.S. and the Soviet Union 
want this to happen, and not on 
technical difficulties w hich stand 
in the way of an agreed and con 
trolled elimination o f  existing 
w eapons. . . .

. . . .  Furthermore, they argue, 
only such a freeze can prevent the 
nations not now  in the van o f the 
arms race from  acquiring w ea
pons of mass destruction. The 
acquisition o f atom ic weapons by 
smaller powers is bound to create 
a m ultilateral danger, less predi
ctable and less controllable than 
the present danger o f  the out
break o f atomic w ar by  one o f the 
tw o arm ed camps.

. . . .  Their belief that w e are now  
offered literaly the last opportu - , 
n ity to avoid  an irrevocable dead
lock o f  mutual terror is a sober
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estimate o f  reality, and not an 
exaggeration to whip tip support 
for a pet disarmament plan.”

.Therefore, there is no reason to think 
that by and large these tests cannot be 
detected.

A  new proposal has been now  put 
forw ard more or less as an answer to 
ttie demand fo r  total suspension.

This was made before the Disarma
ment Commission, when India pre
sented her proposals, and came from  
the United K ingdom  in what is called 
the limitation and registration o f tests. 
Government have taken the view  and 
have propounded it before the Com
mission and later, that this proposal 
o f  the limitation or regulation o f tests 
is b y  far worse than the present situa
tion, because the limitation o f  tests 
and their registration would mean that 
loijie international authority is given

the use of atomic weapons. You 
legalise them; you give it a moral 
sanction.

But, apart from  that, no one really 
considers that limitation or registra
tion of tests is possible, because if the 
argument against suspension is that 
you cannot detect the other fellow ’s 
explosion, that would equally apply 
t>o this, because limitation means con
trol, and control means detection; and 
if it cannot be detected for the pur
pose of suspension, how can detection 
take place for the purpose of limita
tion?

Therefore, it appears to us merely as 
a political response to a genuine de
mand for the total suspension of w ea- 
-tons. Therefore, the Government of 
ndia, in all the conferences, despite 
he fact that, much to our regret, 
span has supported this position, 
»ave been definitely opposed to this 
o-ca lled  compromise position, because 
he number of tests that are register- 
sd and conducted would be adequate 

to bring about all the evils to which 
I have referred a little while ago.

May I say here that we have now 
reached a stage when the continuation

o f these explosions have passed on to  
nearer or greater potential harm than 
ever before. W hile it is true, as 1 
said in the beginning, that this coun
try would never stand against the 
experiments that are necessary for the 
progress o f science, we are not dealing 
with that particular aspect at the pre
sent time.

We are passing to an age when these 
weapons, whether they be thermo
nuclear or nuclear, are becoming part 
of the ordinary arms race o f  Govern
ments. Their manufacture is becom 
ing easier, and their costs are going 
down. As I said, even when it was 
first brought about, the cost was very 
small. Now, they have discovered 
other processes which bring down the 
cost further. And with the knowledge 
of atomic science all over the world, 
and what is more, the application of 
atomic energy for peaceful purposes, 
which would develop techniques in 
every country, which would develop 
experts in every country, the manu
facture of these weapons by a consi
derable number of nations becomes 
more and m ore probable.

While in 1945, the control o f atomic 
energy was first mooted in the United 
Nations, the problem was much sim
ple r than it i.-; today, because the stocks 
of raw material were known, the pro
cesses were known, and it was possi
ble to exert control much better than 
now.

Therefore, we are now passing on 
to a stage where the atomic weapon 
is becoming a greater menace because 
of the capacity o f its great spread. It. 
is also known that in the military alli
ances in which the atomic powers are 
engaged, the use o f tactical weapons is 
regarded as normal. And while, so 
far as the United States is concerned, 
these tactical weapons canot be passed 
on to anybody without Congressional 
sanction, in the event of a war or in 
the event of a conflict of a large-scale 
kind, their importation would be a 
matter of only a few  days or hour*, 
as the case may be, according to the 
methods o f transport.
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Therefore, this resolution seeks to 

express the concern o f  this B ouse, in
deed, as has been expressed b y  the 
Parliam ent o f  Japan, recently by the 
legislature in W est Germ any, as ex 
pressed b y  the Heads o f  States in m any 
places, and b y  large num ber o f  
bodies o f  public, opinion, w ho have 
studied this matter.

Finally, I w ould  like to say that 
-though it is true that the great discov
eries in this field, and indeed, in the 
.atom ic field, are largely  in the hands 
■of these three very great Pow ers, the 
contribution that has m ade it possible 
is not confined to them. Today, i f  you  
ask our scientists, they w ill tell you  
that today this developm ent has been 
possible by the contributions made to 
the developm ent o f  atom ic science by  
people all over the w orld, not exclu d 
ing our Bbabha and Krishnan and 
what is more not excluding the 
mathem atical contributions o f Rama- 
nujam  long before  the atom was 
split. Therefore, this pow er is not 
their own. It has been derived from 
the com m on contributions of hum a- 
» ity . It can be used for the purposes 
of its advancement. But now it lar
ge ly  threatens, if war broke out, to 
exterm inate large portions of the 
human race, if not all o f it, and all 
those civilisations, as w e know  it. It 
is, therefore, necessary thai. such 
efforts as w e can make by the organi
sation o f  w orld  opinion should be 
m obilised for the purpose o f  saving 
humanity from  the present situation. 
W hile one can cyn ically say, ‘W hat is 
the use o f passing resolution?’ we m ay 
not be blind to the fact that during 
the last two or three years, w hile 
tests have gone on and m ore and 
m ore tests are going on, equally the 
volum e o f opinion has increased, and 
the consideration of suspension has 
com e to be debated upon, though the 
objections are put forward.

So, any support that w e as a G ov
ernment and as a country give, any 
gathering o f  the forces in this d irec
tion, w ould be a contribution towards 
obtaining the suspension o f these w ea
pons, w hich I am convinced, w ould be 
a first step towards atom ic disarma

ment. O nce these tests stop, then 
there must -b e -a  <ull iaapact an the 
atom ic race as such.

Sir, there are 19 amendments tc 
this resolution. I can on ly any that 
these amendments reflect the amount 
o f  concern in the House in regard t* 
this problem , and also the Interest 
taken in the study o f  it, and in sup
porting, even as the m overs o f  the 
amendments consider, a m ore empha
tic denunciation o f  this matter. W e 
have exam ined these am endm ents; 
they largely fa ll into call fo r  action o f 
a character w hich has been discussed 
in this House before, such as that the 
Prim e Minister should call the other 
Prim e Ministers together, or that he 
should call another Bandung C onfe
rence, or that w e should com e out o f 
the Com monwealth or that w e should 
stop taking aid and so on and so forth. 
Of coux.se, all these problem s nave 
their ow n ordinary merits or othM ^ 
wise. But I regret that it 's not p o W  
sible to accept any o f these am end
ments. They have served their puiw 
pose.

Shri Raghunath Singh (V aranasi): 
Amendm ents are not being put to 
vote now.

Som e Hon. M em bers: The amend
ments have not been m oved yet.

Mr. Speaker: It is open to the hon. 
Minister to state in advance what ni3 
opinion is on these amendments be 
cause they are on the Order Paper.

Shri Raghonath Singh: The amend
ments are not on the OrcUr Paper. 
They have not been placed before the 
House.

Mr. Speaker: Order, order.
Shri Mahendra Fra tap: (M athura): 

This talk has been a crime. Psycholo
gically, this talk has been a crime 
May I explain?

Shri Krishna M enon: I f  the amend
ments are not before us, I am very  
happy. On the other hand, if they are 
going to be pressed, I tell you . what 
the position is. So faT as this resolu
tion is concerned, it is not possible to 
incorporate these amendments, fo r  the 
reasons I have mentioned.
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I beg to m ove:
“This House view s with anxiety 

and concern the continued deve
lopment and production o f nuc
lear and therm o-nuclear weapons 
o f  mass destruction which il em
ployed in any armed conflict, 
w ould spell the destruction o f 
mankind and civilisation.

(2) This House expresses its 
m ore immediate and grave con
cern about the present menace 
arising from  the harm ful and un
predictable effects of radiation 
:onsequent on the continuing ex 
plosions o f nuclear and ther*no- 
■juclear weapons fo r  test purposes 
which are carried out by the 
United States, the Soviet Union 
ind the United Kingdom.

(3) This House regrets and de
plore that despite the declared in
dentions of all nations not to 
im bark upon war and in the face 
if the mounting opinion and an- 
ciety in the world in regard to the 
frave and growing menace of 
hese tests 0/  nuclear and thermo- 
luclear weapons, to the present 
ind the future of mankind, the 
3reat Powers concerned have not 
ibandoned their programmes of

such test explosions. They already 
proved injurious to populations, 
in lands both far and near to 
the location o f  such tests and 
dangerously pollute the w orld ’s 
air and water and threaten the 
present and future generations 
with known and unknown risks 
and consequences.

(4) This House further expres
ses its considered opinion that the 
proposals at present canvassed for 
the so-called Limitation and 
Registration o f  these tests w ill not 
help to rid the w orld  o f the dread
fu l con sequ ence  o f  radiation to 
present and future generations, 
nor pave the w ay to the abandon
ment of these weapons of mass 
destruction. On the other hand, 
such regularisation would tend to 
m ake therm o-nuclear war seem

more legitimate and to appear 
to have the sanction of the world 
community.

(5) This House earnestly ap
peals to each and all o f the three 
Great Powers concerned at least 
to suspend without further delay 
their programmes for the explo
sions for test purposes of nuclear 
and thermo-nuclear weapons pen
ding agreement on their disconti
nuance and the abandonment ot 
the production and stock-piling oi-' 
such weapons.

(6) This House considers that 
if any or all the Powers concern
ed take the initiative or agree to 
the suspension o f their test-explo- 
sions, a substantial contribution 
would be made to rid the world 
o f the fear which has led to the 
present armaments race and open 
the way for the lowering of ten
sions, progress towards disarma
ment and international co-ope
ration and peace.”

I commend this Resolution to th* 
acceptance of this House.

Mr. Speaker: So far as the refe
rence to the amendments by the spon
sor of the resolution is concerned, th* 
sponsor has got all the amendments 
before him; every hon. Member hat- 
got them on the Order Paper: He will
only have a right o f  reply at the end. 
In advance, he wants to tell the House 
what his opinion is on these am end
ments which are on the Order Paper. 
Such of them as are admissible w iir 
be admitted; others may not be ad
mitted. But there is no harm, and 
the hon. Minister is quite in order if 
he refers to what has been tabled here, 
on the supposition that they w ill be  
admitted, even if  they have not been 
m oved; in fact, they cannot be moved 
now. And after they axe moved, once 
again, the hon. Minister may not have 
an apportunity to speak here. Hon. 
Members may, therefore, read th* 
rules. I shall now place the resolution 
before the Souse
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Sbri M o u n te d  lm ain: (C U to ld rn f) :
3 w ant to seek som e inform ation from  
the Minister.

Mr. Speaker: Not n ow ; later on 
I  shall first put the resolution before  

'th e  House.
Mr. Speaker: Resolution m oved;

"T his H ouse view s w ith  anxiety 
and  concern the continued 
developm ent and production  o f  
nuclear and therm o-nuclear 
w eapons o f mass destruction 
w hich if em ployed in any arm ed 
conflict, w ould  spell the destruc
tion  o f m ankind and civilization.

(2) This House expresses its 
m ore im mediate and grave con 
cern about the present m enace 
arising from  the harm ful and un
predictable effects o f  radiation 
•consequent on the continuing ex 
plosions o f  nuclear and therm o
nuclear weapons for  test purposes 
w hich  are carried out by  the 
United States, the Soviet Union 
and the United K indgom .

(3) This House regrets and de
plores that despite the declared 
intentions of all nations not to 
■embark upon war and in the face 
o f the mounting opinion and anxi
ety in the w orld in regard to the 
grave and grow ing m enace of 
these tests o f nuclear and therm o
nuclear weapons, to the present 
and the future of mankind, the 
Great Pow ers concerned have not 
abandoned their program m es o f 
such test-explosions. These have 
already proved injurious to popu
lations in lands both far and near 
to  the location o f such tests and 
dangerously pollute the w orld ’s 
air and w ater and threaten the 
present and future generations 
-with known and unknown risks 
and consequences.

(4 ) This House further express
e s  its considered opinion that 

the proposals at present canvass
ed  for the so-called  Lim itation 
and Registration o f  these tests 
w ill not help to rid  the w orld  of

the dreadful consequences o£ 
radiation to present « n d  future 
generations, nor pave the w ay  to 
the abandonm ent o f  these weapons 
o f  mass destruction. On the other 
hand, such regularisation w ould  
tend to m ake therm o-nuclear w ar 
seem m ore legitim ate and to  ap
pear to have the sanction o f  w orld  
com munity.

(5 ) This House earnestly ap
peals to each and all o f  the three 
Great Pow ers concerned at least 
to Suspend w ithout further delay 
their program m es fo r  the exp lo 
sions for  test purposes o f nuclear 
and therm o-nuclear, weapons pen
ding agreem ent on their disconti
nuance and the abandom ent o f  the 
production and stock-piling o f 
such weapons.

(0 ) This House considers that if 
any or all the Pow ers co n ce rn e d  
take the initiative or agree to the 
suspension o f  their test-explo
sions, a substantial con tribution - 
w ould be made to rid the w orld  
o f the fear w hich has led to the 
present armaments race and open 
the w ay for the low ering o f ten
sions, progress towards disarm a
ment and international co -op era 
tion and peace” .

A  num ber of amendments have 
been tabled I would like to know 
how many hon. M em bers w ho have 
tabled the amendments are presen' 
m  the House, and whether they want 
to press any of them.

Shri Bharucha: I want to m ov
amendment No. 1.

Shri II. C. Patnaik (G an jam ): 1
want to m ove amendm ent No. 13.

Shrimati Parvati Krishnan (Coim< 
batore): I want to m ove amend
ment No. 12.

Shri Raghunath Singh: I woulc
like to m ove amendment No. 2.

Shrimati lia  Palcltoudhnri (Naba
dwip)* I want to m ove amendmer 
No. 5.



8hri Hem B a n u  (Gauhati): 
A m endm ent in m y name. Sir.

Mr. Speaker: What is the number?
Shri Hem Bara a: I do not know.

Mr. Speaker: I cannot admit it; I
am not going to  waive notice.

8hri Sapakar (Sam balpur): No. 10,
Sir.

Shri Sivaraj (Chingleput—
Reserved— Sch. Castes): No. 19.

Shri XJ. C. Patnaik: No. 13.
Shri Raghunath Singh: No. 2, Sir.
Shrimati Ha Palchoudhuri. No. 5.

Shrimati M anjala Debi (Goalpara)
N o. 18.
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effective measures to dissuade 
nuclear Powers from further test
explosions;

(b) to convey to the Govern
ment of United Kingdom that un
less further test* are forthwith 
suspended, India may have seri
ously to consider the question of 
withdrawing from the Common
wealth; and

(c) to convey to the Govern
ments of U.S.A. and U.SS.R. that 
unless further tests are forthwith 
suspended, India may have seri
ously to consider the question of 
declining any further gratuitous 
aid or outright donations for her 
internal economic development 
from both these countries".

Shri Dasappa ( Bangalore J: No. 11.

Ihri Shree Narayan Das (Darbh- 
unga): No. 3

Shri Radha Raman (Chandni 
C h o w k ): No. 16.

Shri D. C. Sharma (Hissai ): No. 8.

Shri H. C. Matliur (P ah): No. 4.

Shri Brajeshwar Prasad (.Gaya): 
No. 17.
18 hrs.

Mr. Speaker: Subject to admissiDt- 
lity, these amendments will be treated 
as moved. They are :

1, 2, 3, 4, 5, 7, 8, 10 11, 12, 13, 16, 17,
18 and 19.

Shri Bharucha: I beg to move:
That at the end of the Resolution, 

*he follow ing be added, namely: —

“ (7) That with the above ends 
in view, this House recommends 
to the Government: —

Shri Raghunath Singh: I beg to
move:

That at the end of the Resolution, 
the following be added, namely:—■

“ (7) This House is of opinion 
that India should leave the Com
m o n w e a lth  if any member nation 
of the Commonwealth pursue the 
policy o f  producing and testing the 
thermo-nuclear test explosions.

(8) The Government of India 
should move the U.N.O. to restrain 
its members to produce and test 
thermo-nuclear weapons failing 
w h irh  all the peace loving nations 
o f the world should unite and 
resort to social and economic b oy 
cott of such nations” .

Shri Shree Narayan Das: I beg to
move:

“Th.tt at the end of the Resolution, 
the following be added, namely: —

“ (7) That with the above ends 
in view, this House recommends 
to the Government: —

(a) to convene a conference of (a) to take suitable steps to cons-
Asiatic and African Powers oppo- titute a National Council for the
sed  to continuation of nuclear prevention of thermo-nuclear test
tests to evolve Immediate and explosions after convening an AH
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[Shri Shree Narayan Das]
India C onference o f  th ow  inter— 
ted in it representing all parties 
and view s; and

(b )  to  take suitable steps xu 
convene an International C on fer
ence fo r  the prevention o f ther
m o-nuclear test explosions repre
senting all nations w ith  a v iew  
to  m obilise w orld  opinion against 
it as also to constitute a W orld  
C ouncil fo r  the purpose” .
Shri H. C. M athnr: I beg to m ove:
That at the end o f  the Resolution, 

he fo llow ing  be added, nam ely: —  
“ (7 ) This House considers these 

therm o-nuclear test explosions as 
acts o f aggression against human 
race and condem ns them  as such” .
Shrimati Ita Palchoudhuri: 1 beg to

m ov e ;
That at the end o f  the Resolution, 

the follow ing be added, nam ely: —  
“ (7 ) With the above ends In 

view , this House recom m ends to  
the G overnm ent:—

(a) to convene a conference in
India on the lines o f  the 
Bandung Conference— o f  all
such Pow ers o f the w orld  
w ho hold  sim ilar view s as 
India in regard to the use and 
tests o f atm oic and nuclear 
weapons w ith a v iew  to m ak
ing a jo in t declaration of 
their view s and appealing to 
nuclear Pow ers to desist from  
m aking further test explosions 
and use o f  nuclear and atom ic 
weapons for  destruction of 
hum anity; and

(b )  to evo lve  a schem e for close 
co-operation  o f  various coun
tries in regard to peaceful 
uses o f  the atom ” .

Shri Naludurgker: I beg to m ove:
That at the end o f the Resolution, 

the fo llow ing be added, nam ely: —  
“ (7 ) This House appeals to all 

other nations o f  the w orld  to 
bring possible effective pressure 
upon these three great Pow ers for

the discontinuation o f  the produc
tion and explosion  <6f these nuc
lear and therm onuclear weapons.** 
Shri D. C. S h u n t :  2 beg to  m ove: 
That at the end .of the R esolution 

the fo llow ing be added, nam ely :—
“ (7 ) W ith the above objectives 

in view , this House recom m ends 
to the G overnm ent o f  India to 
intensify its efforts at national 
and international levels so as to 
secure the tdtal abolition o f  such 
tests and the total banning o f  the 
m anufacture o f  nuclear and ther
m o-nuclear weapons.”
Shri Supakar: 1 beg to  m ove :—
That at the end o f  the Resolution, 

the fo llow ing  be added, nam ely: —
“ (7 ) This House hum ble urges 

upon the United Nations O rgani
sation to so amend its Charter as 
to incorporate in its ‘Purposes a»rA  
Principles’ , the total and im m edi
ate ban on the production, use 
or the test explosion  o f  an y  
nuclear or therm o-nuclear w ea
pons b y  any nation” .
Shri H. C. Dasappa: I beg to m ove: 
That at the end o f the Resolution, 

the follow ing be added, nam ely :—
“ (7) With these ends in v iew  

this House recom m ends to the 
Governm ent o f India the desir
ability o f initiating talks w ith all 
such Nations or the w orld  as are in 
agreem ent w ith the above ob ject
ives for  the purposes o f m obilis
ing w orld  opinion against produc
tion o f nuclear and therm o
nuclear weapons, their test exp lo
sions and their use in case o f  w ar 
and o f m aking the w orld  safe fo r  
hum anity.”
Shrimati Parvathi Krlstman: 1 bCV

to m ove:
That at the end o f  the Resolution, 

the fo llow ing  be added, nam ely: —
*‘ (7 ) W ith the above ends in 

view , this House recom m ends:—
(a) that the G overnm ent take 

steps to cor.vene a  Conference
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i.tShrimati Parvathi Krishna.nl
o f  the Pow ers opposed to 
continuation o f  nuclea* tests 
to evolve im m ediate . and 
effective measure> to  dissuade 
nuclear Pow ers from  further 
nuclear tests and stock-piling 
of nuclear w eapons; and

<b) that the appeal o f this House 
be forw arded to the Parlia 
ments o f  the U.S.A., U.S.S.R. 
and the U .K.” .

S h ri U. C. Patnaik: I beg to m ove:

That at the end o f the Resolution 
th e  fo llow in g  be added, nam ely :—

“ (7) This House recom m ends to 
the G overnm ent o f India,—

(a) to take the initiative and 
launch a w orld -w id e  campaign 
against nuclear and therm o
nuclear tests;

<b) to call fo r  a m eeting o f  Asian 
and A frican  nations to p ro 
test against individual W est
ern nations defiling the air 
and w ater o f  A fro-A sian  
countries w hile endangering 
hum anity itself by these tests, 
fo r  their ow n defence p re 
parations; and

<c) in particular to warn the 
United K ingdom  in unam b
iguous terms that India w ill 
quit the Com m onwealth if  
Britian persists in these anti
humanitarian activities” .

Shri Radha Ram an: I beg to m ove:

That at the end o f the Resolution, 
th e  fo llow ing be added, nam ely:—

“ (7) This House requests the 
Prim e M inister o f  India to take 
im m ediate steps as w ill lead to a 
C on feren ce o f Prime Ministers o f 
«u ch  countries as have been h old 
in g  therm o-nuclear test Explo
sions, w ith  a view  to achieve the 
a b ov e  ob jects” .

Shri Brajeshwar Prasad: I beg to
m ove:

That at the end o f the Resolution, 
the follow ing be added, nam ely:—

“ (7) This House i.~, c f opinion 
that an ultimatum :.hou'rl bo 
given to the U.S.A. only to slop its 
test explosions failing which the 
Goveriimejit o f India w ill make 
an oftcr either c f  a federal union 
or of r. military alliance to China • 
and Russia” .
Shrimati Manjula Debi: I beg to

move:

That at the end of the Resolution, 
the follow ing b. addoll, namely :—

“ (7) This House is o f opinion 
that India should send delegation 
to the three Big Powers to stop 
im m ediately further nuclear or 
therm o-nuclear tests. This dele
gation may be of National or 
International character, repre
senting the w orld opinion against 
the use o f  these deadly weapons 
against mankind."
Shri Siva R aj: I beg to m ove:
That in the Resolution—-

In para 6 add at the end—
“ and this House appeals, in the 

name of humanity, to the people 
o f the United States, the Soviet 
Union and the United K ingdom  
to join  with the people o f  India 
in their effort to make their res
pective Governments to stop fur
ther test explosions.”

Mr. Speaker: A ll these amendments 
are before the House.

Shri Mohammed Imam : M ay I
make a submission, Sir? This is a 
very important subject and all o f  us 
are anxious to take part in the debate. 
There are so many amendments and 
the time at our disposal is very  
limited. So, I submit that if the 
Minister is agreeable, this resolution 
m ay be taken up on another day and 
a full day may be fixed or at least
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a few  hours. It is quite necessary 
on  account o f  the im portance o f the 
m atter w hich concerns all.

Shrim ati Parrathl K rishnan: I
w ou ld  like to  support it.

Mr. Speaker: Does the Prim e Minis
ter w ant to say anything about the 
suggestion?

The Prim e M inister and M inister o f  
External Affairs (Shri Jawaharlal
N eh ru ): They can have a w eek  if
they can find time. I cannot find it.

Mr. Speaker: These amendments
w hose num bers have been read out 
are also before  the House along w ith  
the resolution. Hon. M em bers can go 
on till 7 o ’clock. Bach hon. M em 
ber may get about 10 minutes.

Shri T . B. V ittal Kao (K ham m am ): 
W hat can be said in 10 minutes? I 
w ill m ake a submission. Y ou  are 
aware that on Friday, there is a P ri
vate M em bers’ day and there w ill 
be 2J hours. On that day Private 
M em bers w ill have a chance on ly to 
introduce Bills and there is no chance 
fo r  the Bills to be taken into consi
deration. These 2 j hours m ay be 
allotted fo r  this.

Shri Raghunath Singh: That is a
very good suggestion.

The M inister o f  Parliam entary 
Affairs (Shri Satya Narayan Sinha):
The matter should be finished today.

Shri U. C. Patnaik: In v iew  o f  the 
fact that the hon. M inister him self 
has taken one hour and there is only 
one hour more fo r  all the M em bers 
w ho are anxious to speak, I would 
suggest that on Saturday some time 
be given to this.

Shri Jawaharlal Nehru: Certainly,
Sir, i f  you  consider that necessary or 
desirable, the House w ill sit a little 
late today, till half past seven or even 
e ig th .. (Interruptions.) I might 
point out that I am placed in a slight 
difficulty. I do not m ind if the hon. 
M em bers do not want their private 
Resolutions on Friday and that time
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is taken fo r  this. But; I am  natural
ly  interested in this Resolution and it y  
was m y intention to  say a fe w  m ortis 
at the conclusion o f  the debate. M y  
colleague w ill not speak again; I shall 
w ind up.

Perhaps the House knows that the 
Prim e M inister o f  Japan is coming, 
here tom orrow  and he w ill be  here
on Friday especially. It m ay be that 
m uch o f m y time on Friday m ay b e
taken up in discussions w ith him. I
w ould have w elcom e a longer discus
sion o f  the subject. The G overnm ent 
does not want to stifle discussion on. 
this im portant subject but it is a  
question o f  finding time. So far as I 
know, I have no doubt that there &  
no one in this House w ho does not 
agree w ith the Resolution as far as i t  
goes. They w ish to add things to it;
that is the point. Now, whate'
they wish to add m ay be for  positive 
action w hich can be considered alone 
w ith other suggestions at other times, 
separately. It it not an essential 
part o f this. There is a certain 
im portance that a Resolution o f  this 
type should be  passed fairly  early to  
have the effect w hich we w ould lik e  
it to have. I f it is postponed fo r  
sometime and then the debate goes 
on, I submit, w ith all humility, that 
it loses force, although certainly , 
important speeches w ill be  delivered.

Mr. Speaker: The House w ill now
sit till 8 o ’clock, if necessary, and at 
any rate till 7.30. There is no harm 
if w e sit occasionally a little late. 
Spokesm en o f the various groups w ill 
have an opportunity to speak and 
every hon. M em ber w ho has tabled 
an amendm ent cannot expect to speak. 
They w ill be allow ed fifteen minutes 
each.

Shrimati Parvathi Krishnan: Mr.
Speaker, Sir, on behalf o f the com 
munist group in Parliam ent and on 
behalf o f  party m em bers outside the 
Parliam ent and, in fact, on behalf o f  
the w om en o f  our country w ho have 
a particular interest in this problem  
and in this Resolution, I w elcom e this 
Resolution, that has- been tabled today 
because it gives us an opportunity to
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discuss a matter that is o f  vital im 
portance as the hon. M over him self 
■aid—at vital im portance not on ly  to 
our people but to mankind as a whole.

It i* a w elcom e feature— a feature 
fo r  a change— that the Government 
has taken the initiative to place 
before Parliament a subject w hich is 
unanimously in the interest o f  our 
people; it has placed before 
Parliament a subject which is o f 
utmost im portance to the country and 
to the world.

But, at the same time, I cannot but 
express a sense of disappointment. 
W hile speaking on the Resolution and 
in the w ording of the Resolution 
itself, admirable sentiments are 
expressed. On an issue like this, it 
is not enough if we remain content 
w ith sentiments. It is necessary that, 
apart from  sentiments, we should be 
able to visualise, to envisage a way 
out o f the impass that seems to be 
facing the w orld and the people o f 
the world. This is m y only grudge, 
and it is with a view  to overcom e this 
lacuna in the resolution that 1 have 
brought forw ard tw o amendments, 
which give an indication o f some 
positive action that might be taken 
by the Government and by Parlia
ment.

W e are holding this discussion to
day in the background of an 
intensified arms race by the three 
Great Powers, particularly intensified 
in the field of the therm o-nuclear 
weapons. We are meeting today in 
the atmosphere o f an increase in the 
cold war, and also o f drawing away 
from  friendly contacts that might 
have been developing during the last 
tw o or three years. It is in this 
atmosphere that we are meeting and 
discussing this resolution. There
fore, when we discuss it, we must 
discuss it with a view that w e put an 
end to this, that we want to put 
forw ard certain proposals, put fo r 
ward certain ideas before our people, 
before the Parliament and befdre the
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world, which will lead to end the cold 
war, which will help to bring closer 
contact between the people of various 
nations, and which also w ill help to 
bring a stop to this mad and frenzied 
arms race that is taking place in the 
world today.

The hon. Mover of the resolution, 
for reasons that he expressed, did not 
comment on, or even did not draw 
attention to the feet that certain pro
posals have been made by one side 
and another. There is only one 
proposal that he referred to, but he 
did not refer to the fact that it is the 
Soviet Union tnat took the initiative In 
putting forward certain proposals for 
a basis of discussion and those pro
posals were rejected, and the alterna
tive proposal was the proposal of 
giving notice of the tests that are to 
take place.

Now, the very attitude that the 
United States and the British have 
taken towards this whole issue of 
the nuclear tests in one that causes 
grave apprehension. The hon. M over 
went into great detail as to 
the various technicalities of the 
developments in m odem  science 
wnich have led to the manufacture of 
hydrogen bombs. He went into great 
details as to the various scientists’ 
opinion that are there, as to the effects 
and after effects of the explosions of 
the various nuclear weapons. I
would like to remind the House that 
today, even though the Bikini test 
took place on the 1st March, 1954, th® 
after-effects of that test are being felt 
in the islands in the Pacific. A  well- 
known and eminent scientist o f
France, Prof. Paul Berthold, has given 
an interview to the Press in various 
countries pointing out that in hia 
travels in the Pacific he came acrosa 
the after-efforts o f the Bikini Island 
test two years later. We know today 
that already after-effects are going on 
as a result o f the Bikini test- W e 
have reBd in the newspapers only a 
few  days ago that a child in Saigon 
died as a result of being drenched In 
radio-active rain. So, it is no longer 
a matter of speculation; w e know tbM

1957 Thermo-Nuclear Test IJ42
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these aft*r~effgcU  ana there. W e 
kuow  that oa r  present generation and 
the future is threatened by  the a fter
effects o f  therm o-nuclear tests.

Today, Sir, in the year 1957, the 
danger o f  w ar is not on ly  a  danger 
o f  killing. W hen w ar breaks out, it 
is not on ly  a danger o f  massacre on 
a large scale, It is not on ly  going to 
be  a repetition on a m uch larger scale 
Of what happened during the second 
w orld  war. Today the danger o f  
w ar exists even at this very  minute. 
W ith the therm o-nuclear tests being 
in the offing, w ith  these tests being 
conducted, w ith  the scientists giving 
their reports that once these tests are 
conducted certaily hum anity is in 
danger fo r  a large num ber o f years, 
w e cannot hope just to sit back, w e 
cannot trust on ordinary appeals to 
G overnm ent, but w e have to go one 
step further and take an initiative in 
mobilising, in channelising w orld 
opinion and the opinion in our coun
try, in order to bring to bear sanity 
on those powers— that today are car
ry ing  on this mad arms race.

Various scientists w ere quoted by 
the hon. M em ber w ho m oved the reso
lution. He also quoted the opinion 
o f  one scientist w here there is a cer
tain am ount of, shall I say, softening 
o r  toning dow n o f  the after-effects o f  
the nuclear tests.

But another eminent scientist, Prof. 
Joliout Curie has also referred to this 
matter, and this is what he says:

“ An attempt is made to oppose 
the opinions o f scientific experts 
and to create confusion as to the 
reality o f  the dangers. A  few  
days ago eighteen German scient
ists, including Professor Otto 
Hahn, w ho discovered the fission 
o f  uranium, w arned the G overn 
m ent o f  the Germ an Federal R e
public. The w orld  press gave 
this warning w ide publicity, but 
at once some radios announced 
that biologists in the United States 
ha® found by experim enting on 
animals a product which, if intro
duced into the human organism.

~2 tiemtv-iw twrutar m t  1^ 4 ^
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w ou ld  protect it against the dam
aging effects o f  radiation, Thie 
news, so rapidly announced, cer
tainly wtthoirt due cttetrol, is on e  
o f  the manifestations o f  psycho
logical w ar designed probab ly  to  
m inim ise the effect o f the G erm an 
scientists* appeal by  claim ing the 
disquiet o f  public opinion.”

So, w e  have to take all these various 
reports very carefully , but certainly 
there is one feature that is com m on 
to  all countries. Today, apart from  
those w ho are the paid hacks and the 
paid scientists o f  im perialists at the 
same time, by  and large, the scientists 
are o f one opinion when they say that 
the effects o f  radiation are certainly 
very  harm ful and, as to the protec
tion that m ay be £sund out, science 
is very far behind. There is no out
standing scientist w ho has yet held 
forth  that prom ise to the w orld. Cer
tainly, it is indeed the tragedy that 
so m any great scientists including 
M adam Curie, one o f  the leading 
wom en scientists o f the w orld, sacri
ficed their lives in order to carry out 
research in radium, in order to give 
to hum anity something for  curing 
diseases and for helping hum anity to 
live in better condtions, free from  the 
fear o f  disease; w hile they sacrificed 
their lives because o f  the effect o f  
radiation, because o f  the w ork  they 
did for science. They fe ll a prey to 
sickness and they w ere the martyrs 
to the cause of science. They w ould 
turn in their graves if they knew  that 
w hatever they contributed, w hatever 
research they did, is today being used 
in order to create weapons o f  destruc
tion, in order to carry out tests that 
really spell destruction o f  humanity. 
This is the reality today.

Sir, what w e expect o f  our G overn 
m ent is that having taken the initia
tive in bringing this resolution before  
us, having taken the initiative in g iv 
ing the M em bers o f  Parliam ent an 
opportunity to discuss this issue, hav
ing taken this initiative, they can

- ZS M A Y  l i f e ?
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[Shrimati Parvathi Krishnan J 
«jne step forw ard and convene a con- 
itren ce  not only o f the Bandung 
powers, because, today, it is not only 
the Bandung powers that are concern-- 
ed with it; it is not only the Bandung 
pow ers that have been raising their 
vo ice  against the therm o-nuclear 
weapons, but all those powers today 
where the people, by and large, are 
voicings, themselves though their G ov
ernments, through their Parliament 
against the therm o-nuclear tests. 
This is how we can bring pressure on 
those powers which h iv e  to be 
brought under control and which w ill 
have to be brought togetner in a sum
mit conference in order to carry on 
discussion in an atmosphere free from  
suspicion, free from  fear and sup
ported by the m ajority o f the people 
in order to come to an amicable agree
ment over this issue.

We have our doubts ^ad our fear?, 
much as we welcom e tins' resolution, 
because, only in Chriptmas last year, 
the Primo Minister went to the United 
States of America and had talks with 
tho President o f the United States of 
America. A fter tlio?-<* talks what did 
we learn? We learnt that the A n eri- 
cans were now posted with the aspira
tions of the Asian people; liiey are 
w "ll posted with the improvements 
that are there m Asia. but. soon after 
that, a very strange understanding 
has dawned upon them. Certainty,
the American people showed their 
love of our country. But, unfortu
nately for the American people, the 
American Government have gone 
back on whatever understanding was 
given to them, and there has been
an intensification of infiltration of
United States policy in Arab States 
w ith an attempt to isolate President 
Nasser.

Tw o years ago, at the Common
wealth Prime Ministers’ Conference, 
a resolution was adopted; a resolution 
wherein these sentiments have been 
embodied, sentiments that the nuclear 
tests should be brought to an end, 
that the Commonwealth Premiers, all

o f  them, would get together and try 
to do their level best to bring tha 
weight of their opinions on the powers 
that were carrying on the nuclear 
tests. But yet today the leading mem
ber of the Commonwealth, the guid
ing star of the Commonwealth is the 
country which is responsible for the 
test-, that are due to tp.ke place in 
Christmas Islands..........

An Hon. Member: That have taken 
place ...............

.Shrimati Parvathi Krishnan:. ..that
have taken place and will continue in 
the Christmas Islands. That is why 
wo have always this fear. Why is it 
that there is no action? We do not 
say that the Indian Government ha» 
not been doing whatever it could do. 
We have certainly welcomed every 
step that has being taken towards 
stopping the teats. We welcomed (he 
proposal:, that were being put before 
the sub-commission on di armament. 
But today there has to be a qualitative 
change in what our Government does. 
The times have passed when runti
me) its have to be expressed. Today 
the women are marching in the street* 
of Japan. Women have taken the 
initiative in Germany. IS von in West 
Germany, today the Parliament has 
passed a resolution. Throughout the 
world today there is a feeling that 
certainly something has got to  be 
done. Throughout the world in the 
middle o f the suspicion that exists, in. 
thp middle of this growing cold war, 
there is one very very welcom e fea
ture, and that is that the force of 
public opinion has become something 
very special and very effective in 
international life. Here is our Gov
ernment which has got the force of 
public opinion, ribt only of our peo
ple, but all the people throughout 
Asia, people in America, people in 
the United Kingdom and people in 
every country in the world behind 
it on his issue. They hav« got the 
force of this public opinion behind 
them. They will have the moral sup
port o f the people throughout th» 
world and they w ill certainly bays'
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behind theonly torce' which wOl
)m !  to Oral rictory in this particular 
ease, I te  on ly force  that can help to  
bring sanity in this w orld , rem em ber 
that you  w ill be  certain ly  victorious. 
There is no need to  be  diffident about 
this. There is n o  need to  feel that 
yon  are alone or that yet you  might 
be' stepping on  tender corns. The 
tim e is gone to  play cricket and to
day we have to  do something else, to  
forget the o ld  school tie and certainly 
m ove forw ard in a courageous m an
ner, because mankind w ill never fo r 
give those w ho miss their opportu
nities. Today if you  take this magni
ficent opportunity that is before you, 
*o t  on ly the mankind o f today, but 
mankind fo r  generations to com e w ill 
think not on ly w ith pleasure, but 
with gratitude and rem em ber that it 
is because this initiative was taken, 
because the public opinion o f  the 
w orld  could be channelised by the 
Initiative you have taken, that the 
threat o f war, that the threat of 
macs destruction even without war 
cou ld be averted.

This is m y appeal to the G overn
ment that this initiative lie taken, that 
the traditions and the culture o f our 
people be  taken forward, that the 
cries o f  those m illions o f  wom en do 
not fa ll on deaf ears, that the cries of 
unborn children do not fa ll on deaf 
ears, that our children and grand
children should live in a w orld safe 
M t only from  war, but from  tne 
after-effects o f  radiation and safe 
also from  the potentialities o f  the ex 
periments that are being carried on 
w ith  regard to  the manufacture of 
destructive weapons.

W ith these few  words, 1 w ould like 
te request the hon. Mem ber once 
again to reconsider his attitude to
w ards the amendments. I f  this paiti- 
cular amendment is not acceptable to 
him, be can at least com e forward 
with some amendment which w ill be 
th* operative part o f  this resolution 
and which w ill go beyond just repeat
ing the appeal that has been repeated 
tfane and again on the Moor o f  various

- Tao^iasnents, aM&ikfi&a-'tti various
- gathoriims and titna 

again in the various JqAst st*te*ne«te
■ th*t the P rim e Ministers c t  various 

countries l w w t fa»tt|hWgt to  put b e 
fore  the people o f  the w orld .

Shri Nath Pat (H a jap ur): Mr.
Speaker, Sir, I m ust confess at the 
very  outset that I have not fu lly  
recovered from  the fall-ou t o f  the 
atom ic speech delivered b y  the hon. 
the Defence Minister. I have a feel
ing, Sir, that the hon. M inister per
haps cou ld  have saved him self the 
trouble o f  giving us the origin, the 
grow th and the present dangers o f  
nuclear fission. I think, Sir, he could 
have perhaps made an assumption 
which w ould not have proved w rong 
that the legislators assem bled in this 
sovereign body o f  the country cer
tainly are aware o f the dangers o f  
atom ic and hydrogen bombs.

A fter having said this during the 
brief time that I have at m y disposi 
I shall try to confine m yselt to  the 
main part o f  this resolution today. 
This is not the first time, Sir, that 
mankind has hovered on the brink o f  
a catastrophe and this House can 
perhaps recall w ith pride that in 
trying to save the w orld from  plunging 
headlong into this disaster this coun
try has played a leading role. I do  
not want to strike an unduly patriotic 
note, Sir, but when w e are m oving 
this resolution, I have this in m y 
mind. I do not want this House to 
join  the queue o f those peace councils, 
peace organisations, which have been 
passing time without num ber long 
platitudinous resolutions on the 
desirability o f having peace and 
stopping all explosions. In the past 
when this country, its Parliament and 
its Government, took a definite stand 
the w orld took it most seriously. I 
want, Sir, that w e  act on  this resolu
tion also in such a w ay that once 
again w e can. persuade the w orld  
about the underlying sincerity o f  this 
country, its parliam ent and govern
ment. There are reasons w hy I am  
saying this and I w ill proceed to give 
them  soon enough.
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(Shri H ath  P*i|
B efore  that I  weuSd. Iw w ever, like 

t o  a * y  this. T he desire lo r  avoid ing  
■the use at a tom  fa r  'wear, and  to  use 
th em  fo r  peacefu l purposes is one that 
t tw u e e m b  all curtains, a ll those 
im aginary curtains, about w hich  w e 
h ave  been  told, iron curtains, bam boo 
curtains and otheV curtains. This is 
a  desire that Is, I think, fu lly  shared 
b y  peop le o f  a ll couutries throughout 
th e  w orld , because it is  our future 
th at is threatened, and m ore and m ore 
particu larly  i f  the scientists are to be 
believed , the future o f  generations 
that are to com e. W e do not want to 
quote  an A lfred  Schweitzer, or  O p- 
penheim er, or Otto hahn o r  scientists 
fro m  the USSR, or the USA, because 
w e  have seen w hat an atom ic bom b 
can  do. W e do not w ant to  bother 
ourselves about megatons, w hether 
th ey  w ere 20,000 tons TNT, TRI nitro- 
toluene, or  som ething else. There is 
Nagasaki and Hiroshima standing and 
w arning as a beacon before mankind. 
That was just enough and if  that was 
not enough the fate o f  the unfortu
nate Japanese fishermen w ho suffered 
from  the fall-ou t w hen they w ere as 
m uch  as tw o hundred miles from  the 
scene o f  the explosion w ould  have 
been  enough. This is a thing, Sir, 
that is like a thorn on the minds o f 
a ll citizens throughout the w orld. 
That is a com m on factor. W e find the 
leaders o f the tw o blocs w ho have 
m anufactured, these mobs, “ w ith ato
m ic bom bs in their hands hidden be
h ind them saying, ‘Y ou  stop your e x 
plosion; I w ill stop after you  have 
done.* That thing has been going on. 
I am rem inded o f  that touching car
toon  by  David L ow  w here the leaders 
o f  the tw o blocs w ith the deadly w ea
pons hidden behind them, each looking 
at the other and saying, ‘Y ou  stop 
yours; you are manufacturing*

India can play h er part here be 
cause it is our bona fldet that per
haps w ill be believed by  the w orld. 
W han I m ake this statement it is with 
a sense o f  fear and apprehension. It 
is  true that the tare blocs talk « o » -

tinuously o f  the necessity or the desir
ability o f  stopping the explosions, 
stopping the testa. W hat prevents 
them? I think the Prim e Minister has 
repeatedly hit the nail on  the head 
when he said that at the core at the 
w hole problem  is the atmosphere o f  
fear and suspicion that the tw o b locs 
entertain about one another. A n d  
unless we do as, I think, very largely 
this country and its Governm ent have 
been doing, i.e. to try to help and 
rem ove this fear and suspicion w e 
w ill not be  solving this problem.

India had been able to play some 
part in the lessening o f  this fear and 
this suspicion. W hat has happened 
today? This is what I want to say, 
that w hen w e pass this resolution I 
do not want the people in the w orld 
to feel that “here they are join ing the 
ranks o f  those w ho always raise the 
cry  o f  peace, peace, peace in all the 
languages o f  the w orld  or say ‘stop 
the atom ic bomb*.’* In the past, when 
India cam e out w ith a proposal, the 
w orld took it most seriously. There 
was danger in Korea, and India cam e 
with a solution. W e are proud o f  this 
fact that this nation contributed very  
largely in stabilising peace and a vert
ing a m ajor catastrophe in that area, 
which w ould not have happened but 
for the sagacity and wisdom  w hich 
this old nation brought to bear on the 
problem . Then again the w orld  
hovered precipitously on the danger 
o f  a m ajor catastrophe in Indo-China. 
Once again w e contributed something 
to bring about sanity to a mad world. 
But I do not feel that we are en joy 
ing today that w onderful position 
which w e then en joyed, and I am 
very sorry to say this. I w ill not be 
going much into the past, but if this 
appeal is to be taken with that degree 
o f  seriousness w ith which the pro
nouncements o f  this nation and ita 
Parliament have been treated b y  the 
world, w e  must go to something that 
has happened in the im mediate past. 
Permit me, Sir, to say this, because 
I never maka personal remarks; X 
was touring many countries in fa  1 ajia
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d u r in g 'f e e  past fe w  * m onths; and I 
fou n d  peop le  w hose love fo r  this 
country  cannot tel: ur. reached, w hose 
loya lty  to the cause o f  this country 
and w hose basic be lie f in the integrity 
and honesty o f  the political stand this 
country  has taken from  tim e fo  time 
cannot be  im peached, express som e 
iutpcleVy, som e w orry  about w hat w e 
have been doing. The w orld  has 
be lieved  in our approach, evaluated 
and accepted it on the basis o f  the 
face  value o f  it. But there is no 
longer that conviction  in the w orld  
that if  there be  any pow er throughout 
the w orld  w hich approaches inter
national problem s not w ith  any axe o f 
its ow n  to  grind but really basing 
its policy  on certain m oral principles 
w hatever the propaganda machines of 
the other blocs m ay say, it was India 
w hose foreign  policy  was based and 
guided by  certain m oral principles. I 
think, Sir,- the very  unfortunate 
things that led to the equivocations, 
to  the vascillations on defining our 
attitude tow ards the tragedy in Hun
gary have made many people w orry  
about the moral basis o f our country. 
Can w e blam e them? It was our 
Prim e M inister w ho in M iltonic terms 
in his m em orable address delivered to 
the A m erican Congress had said, 
“ W hen freedom  is threatened, justice 
is m enaced or aggression takes place; 
w e shall not, and cannot, remain 
neutral” . That is a policy  epitom ized 
in a few  words ,,which no one could 
have questioned or can question. The 
w orld was legitim ately expecting that 
w e adhere to that policy  em bodied in 
those golden words. , Many people, I 
am  sorry to say, think that w e fe ll 
from  that standard. In our foreign  
policy , w e have to restore the 
o ld  confidence, i f  an appeal like 
this is to  succeed, that never shall 
this nation deflect from  its path o f 
approaching and deciding foreign 
po licy  on sheer merits. W e shall not 
b e  lectured or c o w e d . down. H ow  
nicely  w ere w e told  w hen w e w ere 
needing rice and there was the dan
ger. o f  starvation, ‘w e w ill rather go 
hungry and die than sell the basic 
principles o f  our foreign  policy .’ That

was som e stuff. Onee again th* w orld  
w ill have to  be  show n w hat India 
has to  CoatribuSft. Weft cannot threa
ten as other nations threaten,*’ i f  you  
d o  not do this, our Sixth  F leet w ill 
be com ing.”  W e cannot threaten the 
w orld , “ if  you  do not stop aggression, 
our rockets w ill be flying against 
you.”  W hat was our sanction? W hat 
was the basis? Historians w ill b e  
wondering for a  time, how  cou ld  a  
nation, m ilitarily so poor,— w ith  dua 
respect to our D efence Minister, m ili
tarily so .poor— hav'e p la y ed  so im por
tant a role in the counsels o f  the 
world. It was the m oral sanctions 
you  had created, supported b y  the 
com bined w ill o f  400 million people. 
That was the basis and foundation o f  
the foreign  policy  o f this nation- Once 
again w e w ill have to bear the force  
o f this m oral sanction o f  India to 
persuade those w ho are pow er-m ad 
and going from  one explosion ^o 
another. I f  w e do so, w e m ay 
again play our due part in bringing 
sanity to this world.

The atom has got. perhaps, poten
tialities o f  destruction o f the w orld. 
But, it can re-create another w orld  
too. W e have quoted scientist about 
the dangers o f 'a tom ic explosions. 
Perhaps, in taking the new task upon 
w hich w e are about to embark, lot us 
rem em ber that the most conservative 
estimate shows that w e can conquer 
the deserts o f  Sahara, G obi and R a j
asthan if  the atom is harnessed to 
peaceful purposes. W e can w ipe away 
all the poverty, all the squalor, a ll 
the m isery if the atom is harnessed. 
Who disagrees that it can be and it 
should be harnessed? But, there is 
one nation that can persuade the 
w orld to throw  away the bom b and 
use the atom, and that is India. That 
we can do if w e show once again that 
we stand firm ly com m itted to  th« 
policy o f  non-involvem ent, not shaker 
by any threat or any promise. Diffi
culties, there w ill be. '  W e shall 
encounter them  and face them bold ly  
Neither promise, nor threats shal 
deflect us from  that path. I f  w e  do 
this the w orld  w ill be persuaded tc 
listen to  the vo ice  o f  this nation.
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Sbri V . R a ju  (V  isakhapatnam ): 
•Sir, It was with a great deal o f inte
rest that I listened to the speech at 
the D efence Minister. As the Mouse 
w ould  rem em ber, I rose to ask per
mission to have a full-dress debate on 
foreign  affairs. I do fee l that during 
this session, Parliam ent ihould be 
a llow ed to debate Foreign affairs. 
You, Sir, w ere very  kind and pleased 
to inform  m e that I should write to 
you and you  m ay then allot «  day for 
Foreign affairs separately and that 
today’s debate m ay be restricted to 
the atom  bom b and hydrogen bom b 
test5 lhat are taking place.

Mr. Speaker: I did not say tnat 
day w ill be allotted.

Shri V. Kaju: I did not say you
said it. 1 .->ald that ^ou asked me to 
i^S te to you  and that you might con
sider the possibility o f having a lu ll- 
dress ciehate on Foreign affairs. H ow 
ever, I have the feeling that, although 
this Resolution is very elose to cr  
borders clorely on Foreign affairs, the 
greater stress today is upcn the 
scientific aspects of atomic weapons on 
the one hand and the moral case 
for the banning o f those weapons. I 
do not want to spoil the harmony in 
this House by saying tbat a pious 
resolution of this nature w ould not 
achieve the objective that we attempt 
to fulfil. There can be no dispute 
throughout the w orld that atomic 
weapons should not be used. There 
is also no dispute that the develop
ment o f atom ic weapons, that is, the 
active test o f these weapons is itself 
dangerous irrespective o f their being 
used during war. Further, the test
ing o f the weapons themselves is a 
type o f  war on mankind in toto. It 
is a universal war that is being fought 
between all little men in the world 
whether they are Russians or Chinese 
or Indians or Americans and the 
various Governm ents that are fighting 
this w ar against the com mon man of 
these countries. And nowhere in 
this resolution do I find a condemna
tion  o f any one o f these Governments

for waging war against mankind 
totally and excusing themselves in the 
fact that they by testing these w ea
pon:. are hoping to defend m erely 
their individualistic civilisations or 
patterns of living which they have 
tvoivod. I think, the Defence Minis
ter v,; n very keen on saying that it is 
not our purpose to criticise any one 
of the great Powers. Then what is 
the purpose o f  this resolution, I 
would I say w e must condemn
all o f them collectively if necessary, 
without any fear or favour as far as 
we are concerned, and therefore to 
that extent, if  w e have no fear of 
(•ontiemning the great Powers, w he
ther it be th'i U.S.A., U.S.S.R., or 
the U.K., then w e must basically 
consider the case for this condemna
tion.

What exactly w ould we gain by 
this condemnation? W hat exactly do 
we lose by thi.? condemnation? If I 
was told to discuss mere real politik,—  
and 1 think most political parties and 
mure so  parties which are in pow er 
tend to becom e real politik, and «•? 
such when w e becom e real politik  we 
fon;e-t even the hereditary back
ground o f the evolution o f our politi
cal party. It is not for me from  the 
Opposition to discuss the question o f 
non co-operation and satyagraha. I 
think there is a larger group o f direct 
living sishvas or students o f  Mahatma 
Gandhi. They in their very huge 
fight for the Indian revolution used 
Uie whole question and technique o f 
non-violence. They took suffering 
upon themselves. The negative pro
cess was used to prove something 
very positively that man through the 
path o f  peace, through the acceptance 
o f an inner suffering could achieve 
the freedom o f his country. In a 
similar manner, I would like to say 
here and now that the use o f the tech
nique o f non co-operation can and 
should be introduced in our foreign 
policy, especially when it deals yrHh. 
the case o f  atomic weapons and their 
use. I f  this is not taken in hand at
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-this mrtrtwiTit. then this resolution be- 
•comes meaningless. I also could aub- 
.scribe to it, because whatever you 
*call it, strontium 90 or 900, w ould  be
come part o£ my diet. I am a vege
tarian m yself and I w ou ld  not like 
to start eating m eat m erely  because 

■of the danger o f  an atom ic fallout. 
A n d  what about the p oor  anim als 
-w ho eat vegetables. W e are I aup- 
4>ose indirectly going to consum e all 
-those things. A ll  these fears are 
-there. Therefore I w ou ld  agree to 
.any sort o f  resolution that is passed 
.so far as the scientific aspect o f  these 
^atomic tests is concerned. But so far 
;as our foreign  p o licy  is concerned, so 
ifar as the direct effect o f  our policy  
on  this matter is concerned, I want 
the G overnm ent to be positive. It is 
not m erely a question o f destruction 
from  the atom ic bom b or the hydro
gen bom b. The w hole question o f 

, destruction even  from  the b ow  and 
arrow  arises at this stage o f  the his
tory o f  m ankind. The present G o v 

ern m en t as a G overnm ent o f  a 
sovereign  State uses all form s of 
armaments. I can nam e you  a m ore 
destructive weapon, possibly a m ore 
gruesom e type o f  w eapon w hich is 
being used in the w orld  today. It is 
the Napalm  bom b. It is fa r  w orse 

-than the atom ic and hydrogen  bombs. 
A t least they k ill us outright, but the 
Napalm  bom b destroys the skin sur
face and b u m s us com pletely, and 
human beings live w ithout having 

.an y  possibility o f  having any skin on 
them. There are m any other grue
some weapons w hich  are available, 
and therefore in our foreign  policy 
w e must be prepared at every stage 
to condem n aggression w hatever the 
cost may be, and this I say the G ov 

ern m en t o f India has not been doing.

Take the question o f  Egypt just a 
few  m onths back. W hat happened? 
A  European country, not m erely  one, 
the U.K., but also France and Israel 
attacked it. I do  not know  whether 
to call Israel a European country or 
an Asian country. A ll m y sympathies 
Ure w ith the Jewish com m unity be- 

„ cause I know what H itler d id  to

them. I know the difficulty o f  a 
m inority  w hich  strives with an ideal, 
with a oansek>tm mental ideal, and 
w hich  can survive after a period o f  
three thousand or  fou r thousand or  
five thousand years. W e, fo r  oui*. 
part, are very  proud  o f  our civilisation  
w hich  is five thousand or  six  thousand 
years old . W h y should the Jew s also 
not be  proud o f  their civilisation? Let 
them  be proud o f  it. The Israeli 
tribes m ay have crossed the deserts 
round about 3,000 o r  4,000 B.C. I am  
very  happy that they are as old a 
civilisation as w e  are.

But, during a ll this period, w ith  
all the suffering that they have had 
to  go through in these generations, 
they have not learnt the hum ility 
necessary to know  that after all, one 
cannot pay back suffering w ith  the 
same type o£ aggression. But this is 
precisely w hat they have done in 
Egypt. A n d  w ith  their European e x 
traction, w ith  the h igher percentage 
o f  arms aid, and w ith the dollar Itfeis 
that they have obtained from  th e 
United States, they have been arm ing 
themselves also. A n d  what is the 
position?

The European nations w hich  have 
got the financial capacity and also 
the scientific technology to  build 
atom ic weapons do not use the atom ic 
bom b; they do not have to. W hy 
should they? To defeat Egypt, you  do 
not have to use atom ic weapons. But 
if you  want to have a w ar som ewhere 
betw een W estern G erm any and Eas
tern Germ any, there, o f  course, you  
must store atom ic weapons, because 
it is possible that both parties use the 
same weapons. But as far as Egypt 
is concerned, w e do not have to use 
atom ic weapons.

I w ould like to ask, ‘ What did the 
Indian G overnm ent do in this situa
tion?’. I know  there are many 
friends here— and I am not one of 
them; I w ould  like to  m ake that clear 
—w ho w ould like to vitiate that 
issue w ith  certain internal p ro 
blems that arose at the same tune in 
Eastern Europe. I am  net one o f
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those w ho have fe lt ihat m erely be
cause the Egyptian question was 
there, and the Hungarian question 
w a s  also there at the same time, w e 
j^hould go into them, and w e should 
equally balance these issues in our 
foreign  policy. Even among the 
spokesm en o f  the ruling party, some 
took  one side, w hile some others took 
th e  other side; some condem ned the 
P rim e M inister and his Governm ent 
-for being too lenient on the Hungarian 
■question. There w ere others w ho did 
.likewise on the Egyptian question.

I take neither side in this issue. But 
I  w ould like to point out clearly one 
thing. Even on the basis o f humani
tarian  considerations, did w e condemn 
in  this Parliament, in this House, the 
action  o f a superior nation to try and 
rape an inferior or weaker nation? 
'We took no such action. Even today, 
th e  Governm ent o f  India cannot de
c i d e  a policy o f  no war against evfn  
Its ow n neighbours. W e have not 
-come to peace even with Pakistan. I 
w ou ld  say, let us take unilateral 
-action and pass a resolution that we 
w ill not use our ancient Sherman 
'tanks against them— or perhaps we 
■are a little more advanced at the 
moment; we are buying wnat are call
e d  jet fighters which can go through 
the sound barrier, by  diving and not 
while on a level flight, while probab
ly  our neighbours are supposed to 
have fighters which travel through 
■the sound barrier on level flights; so, 
w e are still slightly inferior to them, 
as far as conventional armaments are 
'concerned. But, during all these 
years, w hy did we not pass a resolu
tion, m aking it the opinion o f this 
House, that, whatever the occasion 
-may be, w e shall not go to war? That 
does not mean, o f course, that if 
■Pakistan or som ebody else attacks us, 
jwe should not defend ourselves. But, 
Jet there be a categorical statement 
that w e w ould never consider the 
question o f  war. Let such a resolu
t ion  be passed in this House, and let 
us and not m erely the question o f 
our own neighbours, but let us also

pass a resolution condemning all 
aggression, including the Rritish 
agression in Egypt. Let us be posi
tive in our actions. Let us leave the 
Commonwealth. Let us take action 
against the British for having. . . .  (

An Hon. Member: What action?

Shri V. Raju: Leave the Common
wealth. After all, I am not concern
ed with the money y*u have got or 
the financial contacts Ihat you have 
to maintain with the Commonwealth.
I am not here to give jo u  answers or 
to pick out your chest-nuts out of 
your fire. If your fotWgn policy is to 
be practical, if it is to lead to some 
sort o f benefits internally, that Is your 
business. You should find out why 
you have failed in those regions. As 
far as I am concerned I am dealing 
with the question of war and aggres- 
•ion and I say that unless we cate
gorically state that we ban the use 
o f all weapons, conventional or other
wise, these mere platitudes will be of 
no avail. A fter all w e are not a 
small nation; we are one-fifth of the 
human race. (A n Hon. Mem ber: One- 
sixth). We are one-sixth and possib
ly the oldest with our neighbours the 
Chinese as far as continued civilisa
tion or tradition is concerned. And. 
I am sure that if one-sixth of the 
human race non co-operated with the 
world in many ways— there are many 
ways of this non co-operation— and 
actively end positively condemned the 
aggressor j— in this case, Russia, 
America and Britain— for continued 
testing o f these atomic weapons, I am 
sure there w ill be more salutary and 
positive benefit than by this 
House passing this resolution.

Shri Supakar: I thank the hon.
Defence Minister for bringing a reso
lution which voices the feeling o f  the 
w hole o f India at her horror in the use 
and testing o f atomic weapons by big 
Powers. But, I am sorry to aay that 
he is not able to accept my amend
ment.



I subm it that it is not enough if -we 
appeal to the three b ig  nations w ho 
*re experim enting w ith these nuclear 
and therm o-nuclear weapons and p lay- 
ing w ith  the lives o f hundreds and 
thonsands o f  people. I subm it that it 
is not enough to call a con ference o f  
nations w hich are powerless spectators 
o f  this grow ing m enace to the w orld  
population. It is not even enough to 
condem n the b ig  pow ers in their p lay
ing with these terrible weapons w hich 
m ay som e day cause the destruction 
o f  mankind. I w ould subm it that the 
*vorld, after the year 1945, has put 
m uch o f its faith in the United Nations 
Organisation and w e must see that the 
U nited Nations Organisation has, as 
an article o f faith, the banning o f 
nuclear weapons and the m anufacture 
and testing explosions o f these nuclear 
weapons.

The D efence M inister has spoken in 
great detail about the devastating 
effect o f these weapons, and how  they 
may some day cause the destruction 
o f  the human race. 11 n  hif/h tune 
that w e put an effective check to the 
cold  w ar that is v'cir.g wc.nc'l the 
big nations w hich had divided them 
selves into practically 1wo blocs and 
■re canvassing the support o f the other 
nations to make the w orld  com e to a 
total conflagration. This cold war is 
gaining ground and m ore and m ore 
m ilitary alliances and treaties like the 
SEATO, MEDO, NATO, etc. are com ing 
into being and are increasing in num
bers. At the same tim e* these h orri
ble  explosions and experim ents are 
grow ing in num ber and volum e with 
dangerous consequences. It is time for 
us to put all rjur pressure on the UNO 
to take a bold  step in curbing these 
dangerous tendencies of the big 
powers.

Y ou  w ill rem em ber how  the League 
o f  Nations was born out o f  the ravages 
o f  the First W orld  W ar and how  it 
was sabotaged b y  the form ation o f 
m ilitary alliances. A fter the form ation 
o f  the U.N.O. about 12 years ago at 
the and o f the Second W orld  W ar, we 
find all these m ilitary alliances and 
these teat explosions are being carried
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out. A t this stage, w e roust taka at 
bold  step and approach the U.N.O. to  
be  active and put pressure on them  
to stop this cold  w ar and n u c l e i  
explosions for  all times to  come.

W e are the heir-s o f Lord Buddha, 
A soka and Mahatma G andhi and w e  
should take the lead in this matter and 
take up the case in the U.N.O. and 
ask it to incorporate this as an article  
o f  fp.ifch in v iew  o f the fact that the 
U.N.O. i  ̂ going to m eet within a m onth 
to consider the possibility o f  am end
ing its Charter.

Though the D efence M inister m ay 
not agree to accept my amendment, I 
hope lie will do his best and that ou r 
representative in the U.N.O. w ill d o  
their best to see that those pow ers 
which carry out those dangerous 
experim ents and w ho play w ith  th* 
toy of mass suicide of human ra c v a r e  
brought to book and that they are ncf 
longer allow ed to play with this toy.
19 hr.s.

Shri Joachim  A lva  (K annara): M r. 
SSpeaner, Sir, the hon. Prim e M inister 
whilst inaugurating the first reactor 

in Bom bay during the last
yt?ar said:

"W e shall not uJlise our atom ic 
energy for violence. I am sure 
even my successor G overnm ents 
w ill honour this pledge.”

This, Sir, is our sheet anchor and the 
core at our defence and foreign  policy. 
This policy is based on our ancient 
philosophy of tolerance, on the policy  
o f  Paneh Shi la which w e not m erely 
declare but practice. W e shall not 
display any panic w hen bom bs m ay 
fall around us or far from  us. We- 
are not carried away by  the ravage^, 
o f any philosophy, be  it com m unistic 
or aggressive capitalism.

The Prim e Minister, on an earlier 
occasion  when the U.S.A. w ere carry
ing on nuclear tests around Japanese 
waters expressed grave concern on 
behalf o f  the nation, that these tests 
w ere carried on to Wie utter detriment
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<oi  the Japanese people— that was about 
tw o  or three years ago—and thereby 
struck a chord o f  kinship w ith our 
Japanese brethren. The voice o f the 
lL&itern people ha* been raised, not 
seldom  against these tests being 
carried  on in the Asiatic and African 
xone3. A frica  has been so far spared. 
The Marshal Islands, the Pacific 
Islands and the Christmas Islands—
4he name bears the name o f  Christ—  
are being used for experim ents b y  the 
pow ers o f the W est or even by  the 
U.S.S.R.

W e want to know  w hy Japan was 
to m b e d  on August 6, 1945 at H iro
shima, w hen Japan had sought peace, 
when Japan had begged tor peace even  
before the second w ar ended through 
"the intervention o f  the Vatican. W hv 
w as Japan selected as a testing ground 
by President Truman to drop this 
a{£puc bomb, when the w ar was over 
on one side of the western w orld  and 
the war was just getting over on the 
other side o f the eastern w orld  also?

Tw o or three years after, the war 
ended  in Europe I was in the Skoda 
Factory at Praha. The manager of 
that factory told me— that is one of 
the largest factories of Europe that the 
Am ericans bom bed the factory and 
they were reduced to ashes when the 
war was almost getting over. When 
Hitlerite aggression was rampant in 
■Chechoslovakia, we have known how 
H itler reduced a village next door to 
Prague and the villagers said that not 
even  cats, mice and dogs w ere spared 
o f  the terror. That village is famed 
in the history of freedom  and known 
as LIDDICE. Today it is not a question 
o f  cats, mice and dogs. Everything 
■will be destroyed by nuclear warfare.

I want to know how  America with 
its prosperity can afford the risk o f a 
w ar; how  the U.S.S-R. with all the 
horrors that it underwent under 
H itlerite aggression can afford the risx 
o f  a nuclear war. Maurice Dobb has 
said in his book Soviet Economic 
D evelopm en t Since 1917 (Publisher
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Routledge & Kegan Paul) on the deve
lopment o f Soviet Russia detailing the 
effects o f Hitlerite destruction He 
rays:

“The countrywide in the path of 
the German retreat for hundreds 
of riiles was made a wasteland, 
devoid o f  livestock and buildings 
and often of inhabitants. Nearly 
2,000 towns, 70,000 villages and 
factories employing 4 million 
persons were partially or wholly 
destroyed, according to official cal
culations, and 25 million persons 
were rendered homeless. Contem
porary Soviet estimates placed the 
sum of this appalling devastation 
nt naif the material devastation in 
Europe.”

Whi'st, on the other hand, looking 
at the prosperity o f  United States o f  
Am erica one shudders to know how 
the United States of America is risk
ing away its prosperity in the pit o f  
nuclear war. The prosperity o f the 
United States o f  Am erica has been 
described in The W orld The Dollar 
Built by  Gunther Stein (Publisher: 
Dobson). This is the description o f 
U.S.A. prosperity immediately after 
the war. It says:

“ The United States, as «  whole, 
has never been so prosperous in 
pcace time as in the late forties 
and early fifties. This may seem 
surprising in view o f  the enormous 
po it-war growth o f America's 
national income pyramid. It stood 
at 183 billion dollars at the clim ax 
of the war, in 1944. By 1947 it 
reached almost 200 billion dollars, 
nearly as much as the combined 
incomes o f all other nations on 
earth. By 1948 it was 223 billion 
dollars. In 1949, at 217 billion 
dollars it still equalled two-flfths 
o f  the aggregate o f a w orld that 
had practically recovered from  the 
war, or the combined Incomes o f  
all Western Europe, the British 
Commonwealth, all o f A sm , A frica  
and South America.”
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I  am  describing the prosperity o f  the 
U nited States on the one hand and its 
possible destruction and how  the 
U.S.S.R. suffered in H itlerite G erm any 
to show  how  the tw o great pow ers are 
tossed against each  other.

A dm iral Strauss, the Chairman o f 
the A tom ic E nergy Com m ission o f  the 
U.S.A. has said that the U nited States 
and the U.S.S.R. today are engaged 
“ the co ld  w ar o f the class-room s” . It 
is n ot m erely  a cold w ar o f  the class
room s but a hot w arfare that w ill b low  
hum anity to pieces.

The resolution m oved by  the hon. 
D efence M inister is in consonance w ith 
the m otion that was passed exactly  
tw o years ago at Bandung. There, 29 
nations resolved that,

“This con ference considered that 
disarm am ent and the prohibition 

. o f  the production, experim entation 
and the use o f  nuclear and therm o
nuclear weapons o f  w a r w ere 
im perative to save m ankind and 
civilisation from  the fear and pros- 
>/ect o f w holesale destruction” .

Thax is the resolution passed by  the 
Bandung Pow ers consisting o f  29 
nations— A frican  and Asian Pow ers— 
in April, 1955. This resolution has 
com e up before the Parliam ent o f  
India at the appropriate time, not a 
day later, so that the attention o f  
peace-loving Indians and the peace- 
lov in g  peoples o f  Asia and A frica  m ay 
be focussed and united together, so 
that w e m ay unequivocally express 
our voice  on the side o f  peace.

In the N ehru-B ulganin-K hruschev 
statement o f 13th Decem ber, 1955, the 
leaders o f  the U.S.S.R. and India thus 
declare:

"In  particular, the leaders o f 
both  countries w ish to emphasise 
again their strong conviction  that 
there should be unconditional pro
hibition o f  the production, use and 
experim entation o f  nuclear and 
therm o-nuclear w eapons” .
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U nfortunately, the M arshal o f  th e  
British R oya l A ir  Force, S ir jo h i^  
Slessor, says:

“ The hydrogen  bom b carries f o r  
us a message not o f  despair but at. 
h op «” .

This is the w ay the m ilitarists h av e  
got the upper hand over the civilian  
populations and the civilian  m inisters 
expressing a language on  behalf o f  th e  
populations. It was the Labour P arty  
in Britain that sanctioned the p rodu c
tion o f  the atom  bom b; and it is th e  
T ory  G overnm ent that sanctioned th e  
production o f  the hydrogen  bom b. 
E xactly a m onth ago in the House o f  
Com mons, there was a b ig  debate on  
defence matters, w hen  the T ories  
passed a resolution expressing th eir  
b e lie f in the ultim ate deterrent o f  th e 
hydrogen bom b. The Labour Pajjty 
m oved an am endm ent saying that thejr 
did not believe in the deterrent o f  th e  
hydrogen bomb, but it w as too la te  
for the Labour Party itself to turn the 
course o f  events so as to m ake its  
voice  felt clearly. It had divisions in  
its ow n ranks and it could not fa c e  
both ways. Mr. Duncan Sandys, th e 
British M inister o f  D efence, said in 
the debate, spotlighting the intention 
o f the W est that “nuclear disarm am ent 
by itself w ould be 'disastrous since it 
w ould  give decisive m ilitary 
superiority to Russia w hich  w ould  
always be able to maintain a larger 
conventional fo rce ” .

It is a great pity that President 
E isenhower is perhaps overw helm ed 
by the opinion o f  the pow erfu l Penta
gon. Then again, the NATO, as th e  
heart and core o f  the entire d e fen ce  
policy  o f  W estern Europe, stated that 
they are opposed to the banning o f ,  
the tests o f  hydrogen  bom b. T hey h ave  
stated their clear opposition to  it. So, 
on one side, w e  have one part o f  th e  
w orld  declaring its opposition to  th e  
banning o f  tests and the other w illing ’ 
to  give it up. I hope the resolution as 
expressed b y  other countries and as 
expressed b y  the hon. D efence M inis
ter and some other G overnm ents as 
w ell as this Parliam ent o f  India, w ill
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/em phasise the spirit o f  opposition to 
'th e  nuclear weapons.

The w orld  was living in fear during 
the second w orld  w ar that H itler w ould 
unleash the bactereological or germ  
w arfare from  his arm oury; but even 
Hitler did not dare to unleash bactereo
logical or germ  w arfare, though o f 
course he sent V -2  rockets across 
Britain. But today, by  pu lling the 
sim ple trigger, the w orld  can go to 
pieces, through the show ing or display 
o f  the arm ed m ight o f  nations b y  their 
nuclear weapons. W e stand aghast 
and fee l that a w ar is com ing near us 
w ith  a dreadful prospect o f  atom ic 
weapons. The arm ing o f  Pakistan with 
the U.S. arms m ay result in a “ Pearl 
H arbouring”  o f  the Indian A ir Force. 
It is a possibility w hich w e cannot 

^ig^jore or forget. H ow ever rosy the 
prospect o f  peace m ay be betw een 
India and Pakistan, there m ay be 
the possibility o f  our Indian A ir  Force 
and our defence forces being “Pearl 
H arboured” in a second by the Pakis
tan A ir Force and her m ilitary strength 
as a result o f  their being armed by 
the superior weapons o f the U.S.A. 
Y et w e shall remain calm and serene 
and hopeful o f the future, without any 
bitterness towards our enemies or 
towards those w ho are raising one 
type o f w arfare against the other. 
We have witnessed in our generation 
right before our eyes the wanton 
destruction o f  Egypt by France and 
England. England was the leader o f 
dem ocracy, but m ay it be said to the 
credit o f  the British Labour Party 
that they stuck to  a man and prevented 
the Tories from  carrying on their pro
gramme o f  aggression aided by  a free 
w orld, aided by  Am erica and the 
effective intervention o f  the U.S.S.R. 
But what w e cannot understand is the 
Eighth Fleet o f the U.S.A. being 
stationed in the Mediterranean within 
an easy reach o f  1,500 miles o f the 
bom bing range o f  Hungary, Rumania, 
Czechoslovakia, Bulgaria, Poland and 
•ven M oscow , then com ing dow n on 
Beirut, show ing them their fists and 
telling the Jordans, "W e have com e in 
a friend ly  spirit; i f  you  want help, w e

are ready to help you ” . This is not- 
the tem per o f  peace. This is not the 
temper o f peace shown by great m en 
o f  the calibre, nobility and standing 
o f President Eisenhower, w ho have- 
seen the ravages o f war. But if the- 
Pentagon and other NATO leaders are- 
determined by show o f  might to dis
turb this temper o f  peace, the w orld  
stands shaken up. The great progress 
made at Geneva at the Summit m eet
ing and the moral elevation that the- 
w orld then experienced has been, 
sabotaged; and, today w e are on the 
brink when a simple trigger perhaps 
w ill destroy this part or that part of 
the world.

It is in the fitness o f  things that 
India, as a nation wedded to non
violence, w edded to peace, a nation 
that has had the grand old leader, 
Mahatma Gandhi, a country down the- 
ages giving the message o f peace, 
should now enforce this message to the 
w orld ; that w e pass this resolution 
unanimously without a dissenting 
voice, whatever the amendments m ay 
be.

I found m y esteemed friend, Mr.
Nath Pai, w ho has done fairly good 
w ork for the cause of Goa abroad, 
splashing cream, Witter and honey
when he spoke about our foreign 
policy. But he brought a bit o f gall 
when he said that he did not approve, 
or that his friends in Europe did not 
approve, o f our stand on Hungary. I 
wish m y friend had read the debates 
in the last Parliament when this matter 
o f Hungary was debated at length and 
the replies the hon. Prime Minister 
gave in regard to the stand taken by  
the gallant leader o f  our delegation, 
Shri Menon at the U.N. in regard to 
Hungary. Had he been fortified with 
the perusal o f the debates in the 
Indian Parliament on the question o f 
Hungary itself, he perhaps would have 
been in a better position to round off 
what he gave us in terms o f praise.

I shall not take much time o f  thi*~ 
House. I w ould say this much xnM 
Africa and Asia are really perturoMk-



A fr ic a  and Asi^ shall no m ore be  
m ade the guinea-pigs fo r  further 
experim entations in the nuclear tests.
W « today are on the brink o f this dis
aster and perhaps the com bined voice 
■of the w orld , the com bined vo ice  of 
the peoples o f  the w orld , w ill finally 
trium ph and achieve fo r  us w hat per- 
haps armies and battalions m ay not be 
able to do. Ours m ay be the only 
lon ely  voice ; ours m ay be a voice  that 
m ay not be heard by  the pow ers’ that 
be, m ay be in W ashington or  M oscow .

as I stated already, the peoples 
-on one side o f  Europe, the w hole 
■of Europe, have seen the ravages of 
w ar and w ould not risk facing another 
war. W hilst one nation' is fu ll o f  
prosperity, X w ant to know  w hy the 
A tlantic Ocean is not made the test
ing ground for  these experim ents and 
w hy  the Eastern waters alone are 
being chosen fo r  experim ents. I hope 
that our voice w ill reach across the 
corridors o f  time, across the corridors 
o f  the chancelleries o f  the w orld  and 
in the next few  w eeks a strong voice  
w ill rise in all parts o f  the w orld , so 
that the prohibition and the suspen
sion o f  these nuclear tests m ay be a 
reality.

Shri Jawaharlal N ehru: Mr. D eputy- 
Speaker, on m any previous occasions, 
hon. M em bers sitting opposite have 
com plained about our foreign  policy  
and copm lained Chiefly because they 
said that w e acted as knight errands 
going out into the far corners o f  the 
w orld  and taking upon ourselves the 
burdens o f other countries. Today I 
was happy to find that w hat w e have 
done in the past on m any occasions 
w as referred to w ith some degree of 
appreciation. It took some tim e per
haps for the facts to sink into the 
minds o f  hon. M em bers on the opposite 
.aide.
19.15 hrs.

[ M r . S p e a k e r  in the Chair.']
Som e o f  those w ho used to criticise 
us, today spoke in  appreciation o f 
what w e have been doing. A t the same 
'time w e are called! upon to do som e
thing w hich w e w ere  w arned pre
v iou s ly  not to do.
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Som e hon. M e rubers have sent their
am endm ents and h ave  iipoken on this 
m otion. W hat is this? M ere senti
ments. Stand up and do the right;
check  others from  doing ev il; prevent 
others doing that. B e knight errands, 
h o ld  the w orld  by you r broad 
shoulders. N ow  I do not quite under
stand th ese ' tw o contradictory
approaches to this problem .

Som e M em bers have said that in thii 
long resolution there is no condem na
tion, not a w ord  o f condem nation. 
N ow  that gives me a clue as to w hat 
this w onderfu l action was that was 
demanded. The action presum ably 
was strong language o f condem nation. 
That in the m ind o f some hon. M em 
bers has becom e the b iggest, action 
they can indulge in— strong language.

This is too serious a m atter to be 
dealt w ith in this w ay. I* is trug that 
this resolution expresses sentiments, 
in m oderate. tem perate language, 
nevertheless it expresses them pow er
fu lly  and strongly. A nd it is no small 
m atter for this Parliam ent o f India 
to express its sentiments in a form al 
resolution.

A n  hon. M em ber in an amendm ent 
says that this resolution be sent on by  
post or telegram, or w hatever it be, to 
som e other Parliam ents, notably to the 
three great pow ers w hich  possess 
the^c hydrogen and atom ic bombs. 
Now, I submit. Sir, that the passage o f 
this resolution in this House is som e
thing much m ore for the w orld , not 
only for  our country, but the w orld, 
than sending it in an envelope to some 
other House. I know it has sometimes 
been the practice o f  som e Parliaments 
to send resolutions like this to other 
Parliaments. I f  I m ay say so w ith all 
respect, Sir, I do not want this prac
tice to be  adopted by  this House. W e 
pass resolutions and it is for  the w orld j 
to read them  and they do read and 
taka notice o f  them, because w e do not 
pretend, w e  should not pretend, to do 
som ething that is beyond our capacity 
and power.

Hon. M em bers have said: you  must 
g o  and check the cold  w ar; you  must
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d o  this; you. must do  that. 1 « u  *  
little surprised w ith all this, as iX this 
ffauw ^ar this country,—let us be clear 
about it—has it in its pow er to go 
about m anaging the affairs o f  the 
world, to  put an end to  the cold  war, 
o f  checking aggression in Egypt or 
m n c w b m  else or interfering, or  con
demning or checking w h »t has hap
pened in Hungary, as if w e can do all 
this. Surely, the drst thing fo r  us to 
realise is how  far we can go, and how  
far w e cannot go and not to indulge 
in talk or in resolutions or in some 
kind at action which is utterly beyond 
our capacity. I f  w e have attained 
some respect in the eyes o f  other coun
tries o f  the world, it is because we 
have spoken with some sense o f  res
ponsibility, with some sense of, not 
condemning, but trying to win over 
the other people, certainty expressing 
our opinion with firmness but w e have 
a w a y s  tried not to condemn. And 1 
want to tell the hon. Member who 
accused us o f  not condemning, that 
this is our deliberate, w ell thought out 
policy not to condemn. O f course, the 
mere expression o f  an opinion is con
demnation o f  a contrary opinion; that 
is another thing. W e m ay express our 
opinion strongly, whether here or else
where in the United Nations. That is 
a different matter. But the whole 
point is this, that when you are deal
ing with a situation like this, cold war, 
etc., where parties to that cold war 
indulge in the strongest language 
against each other, the moment you 
enter that sphere o f  strong language 
and condemnation, you cease to have 
any real effect. Immediately, whether 
you wish it or not, you are parties to 
the cold  war this way or that way. 
And the approach to reason, the calm 
approach to reason o r  to the emotions 
o f  the other party is  lost. Of course, 
if I m ay say so, not that I pretend to 
act up to it, but it may be said to be, 
to a small extent, the Gandhian 
approach. I  do  not presume to be 
capable or  to  be worthy of following 
Gandhiji in his policy entirely. But 
anyhow w e have all learnt something 
i w a  him  i
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But apart from the Gandhian or any 
approach, may I say this? And when 
I say Gandhian approach, the hon. 
Member talked about satyagraha as if 
satyagraha was something, shall X say, 
some action devoid of the motives 
behind it, devoid of the complex of 
circumstances, devoid of the voice and 
temper o f the person indulging in it.
1 say if satyagraha is to be talked 
about, satyagraha should be under
stood. Satyagraha is not going to 
prison or breaking people’s heads— 
certainly not— or indulging in strong 
language or condemnation. That is 
not satyagraha. It is entirely opposed 
to the spirit of satyagraha. Merely 
abstention from using weapons is 
neither satyagraha nor peace. Satya
graha ultimately is the approach of the 
mind, the friendly approach of the 
mind, the peaceful approach of the 
mind, the approach to win over the 
other party. However, I cannot go 
into this question now.

But I do submit that in this parti
cular matter if we go about saying 
things or doing things which we can
not give effect to, w e do not do any 
credit to ourselves or to the cause we 
seek to serve. Hon. Members often 
say "Hold a conference". Am I to 
summon the leaders of the U.S.A., the 
U.S.S.R. and U.K. and other countries 
to come to Delhi and tell them what to 
do? Surely, Mr. Speaker, to this 
House I should have thought that such 
a proposition would have appeared 
rather unreasonable— I use very very 
mild language. That is not the way. 
If someone summoned me like that 
saying “ I will tell you what to do”, he 
will get a curt answer from me, how
ever big the country may be. And for 
me to summon the' great leaders of 
great countries— whether I like them 
or not is another matter—would be 
presumptuous in the extreme. And 
nobody would come. Conference* are 
not hald in this way—aaying that the 
Prime Minister thinks it worth while 
to summon the leaders and Film® 
Ministers and Heads o f  States and toll 

how they should behave! It i f
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neither diplom acy nor politics o f  any
thing. 1 cannot understand thin—  
“ sum mon a conference, whether any
body  comes to it or not, you  s o  on 
sum moning". I suppose hon. M embers 
opposite have got some idea in  their 
heads o f  som e type o f  conference to 
w hich they have got accustom ed to 
attend. But this is a different matter. 
A n d  even if a conference is held, it 
w ill be a different type of conference, 
and it w ill be o f  persons in conflict 
w ith  each other. It is not asking a 
few  friends to com e and having a 
jam boree about it. Therefore, i f  w e 
w ant to be effective, in so far as w e 
can be effective— I do not claim  to say 
that w e can be ultim ately effective; it 
is a very difficult thing to presume; 
one tries to do one’s best— how  are w e 
to  proceed? I f  w e  w ere in a measure 
effective, say, in thd Korean affair or 
in  the Xndo-China affair—I think w e 
w ere, in a measure, effective in help
ing to bring about peace— it was not 
through a conference, it was not 
through pow erfu l speeches; it was 
through quiet, long continued hard 
work, conducted in all modesty, w ith 
out any shouting, w ithout any publi
city. Therefore, w e  managed to 
achieve some result. Therefore, w e 
cannot consider this matter w hich has 
raised, as the House knows well, strong 
feelings all over the w orld, lightly.

I think, as hon. M embers realise, 
the basis o f  it is fear. Fear, over
whelm ing fear o f  the other party is 
some extraordinary thing: these coun- 

v tries w hich possess hydrogen bombs 
talking about,- w e are prepared to give 
it up if the other party gives it up and 
nobody gives it up. W ide proposals 
are put forw ard; a chain o f  test 
explosions is taking place w hile the 
proposal is being considered. I am not 
criticising or condem ning even that 
although I dislike it intensely. I am 
m erely venturing to point out how  
unrealistic all this business is. The 
reality is, overwhelm ing fear that the 
other party might go ahead, that if  w e 
hold our hand even fo r  one day or  a 
month, the other party m ay go ahead 
and so d o  not allow  the other party 
to go ahead.
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H ow  to  deaf w ttb  tha-jituatioa? B y  
com m and issued from  N ew  D elhi? B y  
passing resolutions o f  condem nation 
everywhere? I subm it that is not the 
way. W e have to  proceed as strongly 
but as cautiously as possible' In tW f 
matter. This is not the first tim e that 
w e have taken up this. The M over o f  
this Resolution rem inded this House 
how  three years ago, I think. In 1934,
I ventured to speak on  this subject In 
this House and put' forw ard a p ro 
posal in all humility, about the sus
pension o f these tests. A t that time, 
that proposal was rather treated w ith 
a certain measure o f  levity by  other 
countries, by  other people that w e 
com e into the field and m ake these 
proposals not understanding the great 
issues at stake. Later, this matter 
was discussed in the Disarma/nent 
Sub-Committee o f the United Nations. 
A  long statement was made b y  us 
about disarmament generally and 
more particularly about these matters 
It is a big statement. Here it is. That 
was referred to the Disarmament Com 
mission. W e have been pegging away 
at this matter,— pegging away not 
m erely in the broad sense o f  talking 
about peace and goodw ill among men 
— that is good— or at public meetings 
— it does not help by itself—pegging 
away as precisely, as scientifically, 
w ith practical proposals: not vaguely, 
not by  condemning—that is no good— ; 
not m erely b y  talking about peace 
and goodwill, which are very desirable. 
That also does not help in solving the 
problem . W e have put forw ard every 
time, whether it was Indo-China, 
whether it was any place, practical 
suggestions and proposals; whether it 
was Egypt or any other place, w e  have 
always tried to avoid condemnation. 
The hon. M em ber lias brought in the 
case o f Hungary. N ow  that is not at 
issue, but I should like again to  repeat 
— in Hungary what happened? TUy 
particular occasion to w hich he pro
bably refers is w hen the matter came 
up before the United Nations. The 
Secretary-General had been asked to 
enquire and report. The Secretary- 
General came and said that he waa not 
ready at that tim e to  report. There
upon some countries, m ore Jsartieularly
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. (Shri Jawaharlal Nehru} . 
our neighbour country, immediately 
brought up *  resolution o f condemna
tion, W e said: ‘*You must wait io r  the 
report o f the Secretary-General and 
then we can deal with the matter".

Shri Nath Pat: But no tanks need 
have been used, you would have pre
vented that. I agree with the rest of 
you, Sir.

Shri Jawaharlal Nehru: Talking
about a certain resolution brought for
ward by Pakistan especially and some 
ither countries condemning, we said 
ĥat at that stage when the Secretary- 

General said he could not report, We 
ihould wait for his report. As a 
natter of fact, if  you wish to read 
what has been said there and in this 
House, we expressed our strong dis
approval at the things that occurred 
In Budapest and the rest of Hungary, 
i# th e killing and the use of tanks and 
the suppression of what I called in this 
House a strong national uprising. But 
again, in that matter too, we were up 
against a highly difficult and explosive 
situation which some of us thought 
might, in the course o f days, perhaps 
blow up into a world war. It is easy 
enough to express one's opinion, but 
when one is confronted with such a 
situation, one has to think first of all 
o f avoiding this huge blow-up and 
then do anything else. However, that 
is not the point dealt with here.

My submission to the House is that 
in this resolution we should confine 
ourselves to what has been said. In a 
sense, o f course, the resolution itself 
is disapproval, otherwise we would 
not ask for it, but if you condemn you 
close the eyes o f other people, and 
people immediately begin to think this 
person or this country is ganging up 

Against us, and we enter, whether we 
wish it or not, into that thick atmos
phere of cold war in the mind of the 
other, and reason does not count there.

The hon. Member said something 
about a no-war declaration by us in 
regard to Pakistan, in regard to other

countries, that we should make it 
unilaterally. I should like to inform 
the hon. Member—he is new to the 
House, and' that is why he does not 
know—that we have made it uni
laterally, not once but many 
and in writing, in this House. We have 
stated it perfectly clearly that we will 
not go to war with Pakistan, we will 
not use our defence forces against 
Pakistan on any account unless we 
are attacked, when certainly we will 
have to defend ourselves, and we will 
defend ourselves. I go a step further 
and say that that is our general policy, 
and it is on that we try to base our 
defence forces.

Shri V. Raju: May I interrupt for a 
moment"!

Mr. Speaker: On a point of personal
explanation, is it?

Shri V. Raju: When I raised the 
question of a no-war declaration, I 
also meant that it carries with the 
responsibility to condemn aggression 
elsewhere also. Mere passing of a no
war declaration without the duty of 
condemning aggression elsewhere 
would be totally negative, that is what 
I would say.

Shri Jawaharlal Nehru: I do not
understand the connection between 
the two. Whether condemnation is 
desirable or not may be considered on 
merits, but I venture to say that in the 
murky atmosphere of today—at any 
time, but especially in the murky 
atmosphere of today—this kind of 
condemnation of other countries does 
not convince them of their wrong
doing. In fact, I may say we deal with 
Pakistan and we have disapproved a 
great many things that Pakistan ha# 
done, but so far as I am concerned, I 
have tried to restrain myself as much 
as I can in regard to condemnation 
etc., of Pakistan’s activities.

Now, there are just one or two 
other matters. I wish to make one 
thing clear with regard to the criticism 
which is made in these smendmeftts.
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“W hat is this? This is o n ly  a pious 
sentiment. W hat are y ou  going  to  do 
about it ? ’. W ell, w hat is suggested to  
be  done, it  I m ay say so, m ay also be 
term ed a  pious sentiment. W hat m ore 
is it? Shouting lou d ly  does n ot help.
It m ay be an im pious sentiment, i f  you  
like. Ours is a pious sentim ent it m ay 
becom e an im pious sentiment, but 
sentim ent a ll the same. It is said 
that w e should ca ll a con ference 
together; w ell, it m ay be som e kind o f 
action, but, I have pointed out that 
conferences are not ca lled  in this w ay, 
and i f  they are called, they are not 
lik e ly  to  have any response. It is not 
done in this w ay.

T herefore, I do subm it that w e 
should pass this resolution as it is 
w ithout bringing in other factors. For 
instance, I believe, in som e am end
ments, som ething is said about the 
Com m onw ealth; it is said that w e 
should break our contact w ith  the 
Com m onwealth. As to w hether it is 
desirable or  not, I do not think it is 
desirable— I have stated it in the 
House— fo r  a variety o f reasons. It 
does not com e in m y w ay or in the 
w ay o f m y policy  or any policy ; 
it helps m e to further our policies in 
various ways. But w hether it is 
desirable o r  not, it is certainly 
absolutely undesirable to tack it up 
w ith  this thing. Im m ediately, you  
bring in other issues. Y ou  bring in 
another m entality here and elsewhere. 
A nd you r appeal is lost, because tnis 
new  m entality is created. So, I sub
m it that all these other amendments, 
these attempts to tack on things, really 
take aw ay from  this resolution the 
dignity o f  this resolution w hich  goes 
from  this House to  the w orld  and 
undoubtedly to those G reat Pow ers 
w hich  are m ost concerned, as w e ll as 
other Pow ers.

I  submit, therefore, that this resolu
tion should be passed a6 it is.

M r. Speaker: Is it necessary to  con 
tinue the debate now ?

S everal H ob. M em b en : Ho.

various other matters.
N ow , is it necessary to  put a n y  at 

the am endm ents to  the vote  o f  the 
H ouse?

Several Hen. Members: He.
H r. Speaker: So, I take it that n one 

o f  the amendm ents is pressed. D oes 
the D efence M inister w ant to rep ly?

8hri V. K. Krishna Menoa: No.
The am endm ents w ere, b y  leave, 

w ithdraw n.•
M r. Speaker: So, I shall put the

resolution to vote.
The question is:

“This H ouse view s w ith  anxiety 
and concern  the continued deve
lopm ent and production  o f  nuclea^ 
and therm o-nuclear w eapons o f  
mass destruction w hich, i f  em 
p loy ed  in  any arm ed conflict, 
w ould  spell the destruction at 
m ankind and civilization.

(2 ) This House expresses its 
m ore im m ediate and grave con 
cern about the present m enace 
arising from  the harm ful and un
predictable effects o f  radiation 
consequent on the continuing 
explosions o f  nuclear and therm o
nuclear weapons fo r  test purposes 
w hich  are carried out b y  the 
U nited States, the S oviet Union 
and the U nited K ingdom .

(3 ) This House regrets and 
deplores that despite the declared 
intentions o f  a ll nations not to  
em bark upon w ar and in the fa ce  
o f  the m ounting opin ion  and 
anxiety in the w orld  in  regard to 
the grave and grow ing m enace o f  
these tests o f  nuclear and therm o
nuclear w eapons, to  the present 
and the future o f  m ankind, the 
Great Pow ers concerned have not 
abandoned their program m es o f  
such test-explosions. These have 
allready proved  in jurious to  popula-
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(Mr. Speaker)
ttaaa In. t u d i  both t u  and m u  to 
th* location of such test* end 
dangerously pollute the‘world’* «lr 
and water and threaten the present 
and future generations with known 
mad unknown risks and conse
quences.

(4) This House further expresses 
its considered opinion that the 
proposals at present canvassed for 
the so-called Limitation and Regis
tration of these tests will not help 
to rid the world of the dreadful 
consequences of radiation to pre
sent and future generations, nor 
pave the way to the abandonment' 
o f these weapons of mass destruc
tion. On the other hand, such 
regularisation would tend to make 
thermo-nuclear war seem more 
legitimate and to appear to have 
the sanction of the world com
munity.

(S) This House earnestly appeals 
to each and all o f the three Greet 
Powers concerned at least to sus

pend without further delay their 
programmes for the explosion* tor 
test purposes of nuclear and 
therrno-nuclear weapons pending 
agreement on their discontinuance 
and the abandonment of the pro
duction and stock-piling of such 
weapons.

(Q) This House considers that if 
any or all the Powers concerned 
take the initiative or agree to the 
suspension of their test-exploslona. 
a substantial contribution would 
be made to rid the world of the 
fear which has led to the present 
armaments race and open the way 
for the lowering of tensions, pro
gress towards disarmament and 
international co-operation and 
peace.".
The motion too* adopted.

19.38 hrs.
The Lok Sabha then adjourned till 

Eleven of the Clock on Thursday, the 
3rd May, 1987.




